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ftnnQ;orw-- R/ ,

02()52-l(),iI(, ,

Rcgional Offlce
IIA.Ji AS.TI{AN STA.TE POLLUTION CONTRO[-, I}OA Ii i I

Kalalwati, Rainagar, [)ist: Raisarland - 3133.]1
!l't'lt,silc: tltltr'.ci?t'il'onmcnt.ra.ju.sllttttt.got'.itt li.utuil: rorpch.rttf ,s.tttttttrrd .i t:, ,iil.t,t,t

Registered L,,etter

lli'('li/ ItO It,,\.I,S/ ItM -2551 I t66 3

V s ( icnr (iran itcs.

Sr:rt. (ihisi [)cr r \\',"o Shri [)aval [tanr Gujar

,,\(tcJrcss.- 2(r. School ke pass. I(hatoli.,

i'uhsil - Kishanllrrrh. I)istrict - Ajmer

_l

,.!'+.

6.

r)atc: d\L\ ZaLL

Srrir: - Shora caulic rrotice irrtc'rfdecJ revocation of Consent to Operate and Closurc clirectiors

unLlcr pror i:.,ions ol'tlrc Water (Prcr,'cntiorr and Clontrol o1'l)ollutiorr) Act l()74 arr.l t,.-' \ ji'

(l'r'crcrrti,,r'r rrncl Clontlol of'Pollutiorr) Act l9til. in respect ol'y'our nrine Mlis (icrtr (ir rite';
(\,4 1.. \,, l l,l0l.t). locatcd at Villagc-Kukcl Khcda"'l'ehsil-[]hirn. [)istrrct-llirisr,,nir,,ir.

It.'f': - l. C'onscnt to Operate under the provisions o1'the Air Act. l98l and the Watr'r.\t'i l',./ [

dated ll.(Xr.2022.
2, .loinl Inspcction of rtrine on dated 18.07.2022 by cornmittee constitr"rtccl irr c()nrl)iiar,(i trt

IIon'l.rlc N(i'f order dated 27.01.2022.

i. llon'lri,: i!atiorral Green'fribunal orderdated 01.11.2022 in Original Applicutiorr
no. -ll2il02l Shiv Singh Vs State of Rajasthan & others.

z\rtcl rrircrt:as. the Water (Prevention & Control of Polh,rtion) Act.l9l,-l (hcr'.:rr llie'i
rclcrr',':ti irstlre WatcrAct)haveconrcintolbrccirrtlrcwholeoftlieSlatc-u'.i.1 -li r)l :')7.,

Ancl rilrcrcas. the Water Act have bccn enactcd to provitlc Ior thc prcrurl;')n. (,,rtr, i .lr i

:rhitirrilrL'nt ol'Wi.ttcl polltrtion arrcl lor nraintainirtq and re:sttrring thc r.rlt.,lc-,t,,, r t. >.s, (;i

ir ltttr',

,\'ttl i'.1r.",;is. tlrc Air (l)revcntiort & C'ontrol ol'l)ollutiorr) ,\c1.1974 (1r,.:r'cirr ati,, t' i rr.'l
a:; tlr,.',rilz\ct)havcconreintolbrccinthewlroleol'theStatew.e.t. l(r.0(r.l9iil
AItcl u'hcrcas. the Air Act have been enacted to pr<lvide lor the prevcnti()r"l cr\i)lr.l rri I

abatcnrcnt o1'Air pollution and for nraintaining ancl restoring the u'holcsorrrcird:.r- rr. \ ir.
/\ncl \\lrclcusntineisbcirrgopcratedinthcnanrc&styleol'M/sCem(il'anitcs,;i..,.\,r.
2?.l2lll"[, \/illagc-Kukcr Khcda, Tehsil-l]him, l)istrict-ltajsamantl cnpr:i1:....1 ,r tlr,.r

rn i rri n L: ir l' ( iranitc.

Arrd \Vlrcrcas, Consent to Opcrate was issued under the provisions ol'tirc 4ir' \1.)i 1,)S I

ancl thc u,irter Act. 1974 from Regional oflce. Ila.isamtrnd vide lctlcl trt,. i (\:rnesi'
li.itisiini;rrrcl (Uhim)i995(l)/2015-2016/510-521. clated 22.0(t.20T. rrith ,'r'r ri,ior:.

rrrcrrl i orrctl thcrci rr.

i" z\ntl rtlrcrcirs, minc'rvas visitcd bl'thc.loint cornmittcc on datcil l3.l)7.1i;2.: anrl
obscrvr"'tl tlrat: -

+,J\w
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i Itegional Office
i nIJASTHAN sIATE poLLUTION coNT'nor. rioArrr)

Kalalwati, Rajnagar, Dist: Rajsantand - i I3:124

(i) Unit has dumpcd over burden in storm water drain on irn area ol' 0.0486
tlect. And has obstructetl thc storm rvater llow.

(ii) ,loint committcc issucd site memo to the unit. Rcplv suhrnittctl lx fht,unif is

not adcquatc (i.c. details ol'blnsting havc nol bcen suhnrittcd).
8. ,'\tltl rvltcreas. it is clcar ll"oltt abo'n'e that thc lcssee has lailcd to conrltl) rvith tlrt: cor,tiilitrrtr

ol'Consctit tcl Operate. 'l'herelbre, the State []oarcl intcnds to lcrokc c()nscnt to ,)i)olat('

trttdcr rel'erence & issue closure direction under the provisiorrs ol'tlrc Air r\ct. l()81 arrcl tlrt
Water Act,1974.

l1'-vott have any ol.iectiorr against intended revocatiolt of consent to opcrute & {'irrSru.e

rliteetiot't. yoLr Inay submit your reply to this office along with supporting docunrents/cridc,tr:c till
l:).11.1022. lailing to which action shall be initiated against the unit without anr lirrrhcr.rloiicc.

\
YoLrrs i"aith lirlh'.

f
I{egiortirJ i) l'flcct

Il l'(' []. l'liri - a ntil tld
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fl rq A 2559
An"exrxe- Rl L

2)e )2.To

The Regional Officer Rajsamand
Rajasthan State Pollution Control' Board
Rajsamand (Raj.)

N0[f')

$r 'l 
ul'

Date P sl pl

v

v

2.

3.

4.

5.

Subject - Point wise reply to your show cause notice in respect of our Mine ML No.2212014,
Village-Kuker Kheda, Tehsil-Bhim, Dist. Rajsarnand M/s Gem Granite dated
r2t12t2022.

Referance - Your letter No. RPCB/RO RAJS/RM-255411669 Dated l2ll2lZO2Z.

Respected Sir,

With reference to above subject, our point wise reply is as follows-
I ' We have removed overburden from storm water drain and now there is no obstruction to

the storm water flow.
Reply submitted in respect ofjoint committee site memo is adequate. No blasting is done
to produce granite as it will damage the granite. So, no details of blasting were submitted.
We have made retaining wall around overburden dump.
We have made garland drains around dump.
we have planted approx. 600 plants in and around our lease area.

Please find attached photographs for the work mentioned above. So, I request you
to not revoke our consent to operate

Regards

->+&
For Mffiem Granites

EnclosLlres-

l. Photographs of Retaining Wall
2. Photographs of plantation.

around the O.B. Dumping.
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vea'-Rl 3
@ ozgsz-294203

Regional Office
RAJASTHAN STATE POLLUTION CONTROL BOARI)

Kalalwati, Rajnagar, [)ist: Rajsamand - 313324
Website: v,y1y1,gn;u_jyeyrygn!,Lciqstl1gtl.g!t-y.jy. E.ntail; rptp_qbJgj;q.nrufd@gggi[Q_qt1

Registered Letter
RP CBI RO RAJS/ RM -2554 I WL

M/s Gem Granites

Smt. Ghisi Devi W/o Shri Dayal Ram Gujar

Address- 26, School ke pass" Khatoli.
'l'ehsil Kishangarh. District - A.; rlcr

Ref: - 1. Consent to Operate under the provisions of the Air Act, l98l
dated 22.06.2022.

2. Hon'ble National Green Tribunal order dated 01.11.2022

43212021Shiv Singh vs State of Rajasthan & others.

3. Inspection of your unit dated 13.12.2022

and the Water Act, 197 4

in Original Application no.

l.

2.

4.

5.

.)
J.

And whereas, the Water (Prevention & Control of Pollution) Act,l974 (hercin alier
referred as the Water Act) have come into fbrce in the whole of the State w.e.f. 23 .03.197 4.

And whereas. the Water Act have been enacted to provide for the prevention. control and

abatement of Water pollution and fbr mairrtaining and restoring the wholesonreness ol
water.

And whereas. the Air (Prevention & Control of Pollution) Act.l981 (herein after referred

as the Air Act) have come into fbrce in the whole of the State w.e.f. 1 6.06. 198 I .

And whereas, the Air Act have been enacted to provide for the prevention, control and

abatement of Air pollution and for maintaining and restoring the wholesomeness of Air.
And whereas mine is being operated in the name & style of M/s Gem Granites, M.L. No.

2212014, Village-Kuker Kheda, Tehsil-Bhim, District-Raisamand engaged in the mining
of Granite.

And Whereas. Consent to operate was issued under the provisions of the Air Act, 1981 and

the water Act, 1 974 from Regional of flce, Rajsamand vide letter no. F'(Mines)/ Rajsamand

(Bhim)/995(l)12015-20161520-521, dated 22.06.2022 with conditions mentioned therein.
And whereas, mine has been inspected on 13.12.2022 to ascertain the compliance of
Consent to Operate. following shortcomings has been observed: -

(i) Llnit has not providcd retainirrg wall around overburderr dump.
(ii) [Jnit has dumped overburdcn outside the lease area demarcated by pillars.

6.

7.

Date. r2,l lrl ry

Sub: - Opportunity of beflng Heard (OBH) and Show cause notice for intended revocation of
Consent to Operate & closure direction under provisions of the Water (Prevention and Control of
Pollution) Act 197 4 and the Air (Prevention and Control of Pollution) Act 1 98 1 , in respect of your
Mines M/s Gem Granites (M.1..No.2212014). located at Village-Kuker Kheda" Tehsil-Bhirn.
District-Rajsamand.

11
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Regional Offlce
RAJASTHAN STATE POLLUTION CONTROL BOARD

Kalalwati, Rajnagar, Dist: Rajsamand - 313324
Website: www,9_4.v-.iy.e.t.tm__e-fiJ_,r_ajg;_{han..g-o;y,.i4 E.mail: f_Otpeb^lgj;-g.mp-n.d@gmail,com

(iii) Unit has not provided garland drain and siltation pond around overburden dump.

And whereas it is clear from above that the lessee has failed to comply with the conditions of
Conscnt to Operate. 'fherefbre, the State Board intends to revoke consent to operate under refererrce

& issue closure direction under the provisions of the Air Act, I 98 I and the water Act, 197 4.

If you have any objection against intended revocation of consent to operate & closure

direction, you may submit your reply to this office along with supporting documents/evidence till
0210112023, failing to which action shall be initiated against the unit without any further notice and

it is hereby directed to attend the Regional Office, Rajsamand, RSPCB on 02.01 .2023 at I I A.M.
in person or depute authorized technical person not below the rank of Plant head/General Manager
with authority letter for hearing in support of your submissions in the above said matter along with
the complete details/documents, failing which the State Board shall be constrained to proceed

against you in accordance with the provisions of law.

Yours faithfullv.

(Anurag Yadav )
Regional Officer
ol r
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,4n*x*e<o-&/ V

B f^ - z5S\

To

The Regional Officer Rajsamand

Rajasthan State Pollution Control Board
Rajsamand (Raj.)

^ff"
Date 2 lrl 2423

\,

Subject - Point wise reply to your show cause notice in respect uf our Mine ML No.2212014,
Village-Kuker Kheda, Tehsil-Bhim, Dist. Rajsamand M/s Gem Granite dated
12fi2t2022.

Referance - Your letter No. RPCB/RO RAJS/RM-2ss4ll7lzDaterJ Zlll2/2022.

Respected Sir,

With reference to above subject, our point wise repl1, is as follgws-
l. We have made retaining wall around overburden dump. (Photographs are enclosed)
2. Earlier the overburden was dumped outside the lease area bl,mistake but we have

removed overburden from storm water drain and now there is no obstruction to the storm
water flow, and now overburden is dumped as per approved mining scheme.

3. We have made garland drains and siltation pond around dunrp. (photographs are
enclosed)

Please find attached photographs for the work mentioned above. So, I request you
to not revoke our consent to operate and do not take any action against our mining lease.

Regards

Nle\"$fl
For M/s Gem Granites

Enclosures-

l' Photographs of Retaining Wall around the O.B. Dumping ancl siltation pond.

t6g 1.-
616['o'A
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: Government 0l Rajasthan
Office Of Additional l)irector(Mines), Mines & Geology Department, Udaipur-Zone, Udaipur

Telephone & Fax- 0294&258.1880 email- admudaipur.mg@rajasthan.gov.in &rr*.ru&6
- _No ADM (mines)/ Udai.-ZonelArnet/Modi.Mine Schenre/M,L.No.2212014lF-ll4l22l ZOSO

.'i-0,
Dated iogl0112023

M/s Gem Geanite.
C/o- Shri Sahu Yatra Company,

; Behind Aadinath Colony, Jaipur Road,
Madanganj, Kishangarh,
Distt.- Ajmer (Raj.)

SUB: - Approval of Modified Mining Scherne with progressive mine closure Plan in respect of your M.L.No.22l20l4;;Lease
Area- 3.00 Hect.) for Minerals Granite Near Village - Kuker Khera Tehsil - Bhim Distt. Rajsamand (Raj.)

submitted under Rule 29(4),29(5) (vj) of R.M.M.C.R 2017

REF :- Your R.Q,P.'s l-etter Dated: 09-01-2023

Dear Sir,
In reference of Mines (Grade-II) Departurent's Notification No.F-.l5(20)Mirres/Gr.lll94 Jaipur dated 18.03.2002

and Directorate letter No.DMG/Minor/F-2Mar.PollU.D.120021968-1047 dated 30.09.2002 .and Notification No.F-
l4(2)/khan/Gr.2/85 dated 20.04.2005 of Mines (Gr.2) Department, Rajasthan, Jaipur & according to Rule 29 of
R.M.M.C.R.-20t7.

On the hasis of above I hereby APPROvE the slid Modified Mining Scheme with progressive mine closure Plan this approval
is sub.iect to the following conditions:

l. The Moditied Mining Scheme with progressive mine closure Plan is approved without pre.judice to any other laws
applicable to the nrine/area from tirlre to tinre whetlrer nrade lry the Central Government, State Governmerrt of any
other authr:rrity, and any order or direction passed by court ofthe competentjurisdiction.

2. It is further clarified that approval of the Mining Scheme is sub.lect to the provisions of Forest (conservation) Act
1980, Forest (Corrservation) Rule, l98l aucl Environmental Protection Act 1986, any other relevant statuses, orders
and guidelines as may be applicable to the lcase from time to time.

3. The execution of Modified Mining Scheme with progressive nrine closure Plan of the said the mining lease shall be subject
to vacation of prohibitory ordersinotice, if any.

4. The approval of the Modified Mining Scheme with progressive mine closure Plan is subject to the compliance of the
instrttction corrtained in the order dated 21.10.2003 arrcl subsequeut orders of the Hon'ble High Court,.lodhpur in
D.B. Civil Writ Petition No.3879/2002 or arry order or direction fronr any cor.rrt of the competent jurisdiction.

5' T he approval of the Modified Mining Scheme with progressive rr ine closure P lan is subj ect to the conditiol that tfie lessee
rvotrld not dump the overburden in lbrest land or charagalr land. 'l'he lessee shall have to dump the overburden at
the appro,ved site.

6. I'he lessee himself would be responsible for wrong inforrnation/data provided by him/her, If anything found
concealed as required by the Minos Act. 1952, MMR-1961 M.M.D&R (AmmendmenQ Act 2015 and Rajasthan
Minor Mineral Concession Rules 2017 in the corrtents of ihe Modilled Mining Scheme with progressive rnine closure
Plan the said approval shall be deemed to have been withdrawn with imrnediate effect. The approved copies. of
Modified Mining Scheme with progressive mine closure Plan shall be made available to the concerning offices. At any
stage, if it is observed that the inforrnation furnished, date incorporated in the document are incorrect or
nrisrepreselrt facts, the approval of the docurnent shallbe revol<ed with irnmediate effect.

7. Lessee will also follow the conditions mentioned in corrcerned Environmental clearance order, issued under EIA.
notification 2006 and amendment tinre to tirne.

No ADM (rnines)i Udai .-Zonel Arnet/Modi.Mine\

Yours Faithfully,

(*"Mathur),
Additional Director (Mines),

Udai pu r-Zone, Ud aip u r(Rai.)
eme/M.L ,No.2212014/F- 1141221 Dated : l}ll2)23

Copy forwarded for kind information to:-
l. The Director of N'lines Safety, Directorate (

( Ita.y . )

eral of Mines Saftty, Jhamarkotra road, H.M. Sector-8, Udaipur

/. Superintending Mining Engineer,Mines &. Geci gy Departrrent, Ra.isamand, along with a copy of tlre approved

Modified Mining Scheme with progressive mine closu Plan t

3. Mining Engineer Amet, along with a copy of the a oved Modified Mining Scherne with progressive mine closure Plan.

4. Shri Nimislr Singhwi ,(Mining Engineer) 15, New Glass Factory Colony, Sunderwas, Udaipur (Raj.).

5. Guard File.
Yours Faithfully,

\\
( Mahesh Mathur),

Additional Director (Mines),

Ud ai pu r-Zone, Ud aip u r(Raj.)
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MODIFIED IN SCHEME
OF MINING

with Progressive Mine closure plan
(Strbmitted under Rule 29(4) & 29(5)(vi) otrRajasthan Minor Mineral Conces5ion Ruled, zOtT)

FoR MINING LEASE r':Proved vide Letter No' - .

M L No - zz;;;,*tfii:ylll$g?YlE%-
MINERAL - GRANITE sittt "*',o11'20'2'6""'

LEASE AREA - 3.OOHECT.

NEAR VILLAGE _ KUKER KHERA,

TEHSIL- BHIM,

DISTRICT- RAJSAMAND

MINING LEASE pERIoD - 06lotz017 to 0s10t2o67

Period of SOM with pMCp- ZOZZ-23 to 2026_27

IN FAVOUR OF

M/s Gem Granite,
Clo Shri Sahu Yatra Company, Behind Aadinarh Colotry,
aipur Road, Madanganj, Kishangarh, Dist.-Ajmer (Raj.)

PREPARED BY
Nimish Singhwi (Mining Engineer)

15, New Glass Factory Colony,
Sunderwas, Udaipur-3 1 3003

Tel. No . 0294 - 2492060,94141- 10360
APPROVED

Email : - nimesh.singhvi @ gmail.com
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Nimish Singhvi
Mining Engineer,

15, New Glass Factory Colony,
Sunderw&S, Udaipur (Raj.)

Tel . 0294-2492060, 94141- 1 0360 (M)

CERTIFICATE

This is to certify that provisions of for fulfillment of Rule 29(4) & 29(5) (vi) of Rajasthan

Minor Mineral Concession Rules, 2017 have observed in this Modified in Scheme of Mining

with progressive mine closure plan of Granite Mine M.L No. 2212014, Lease area of 3.00Hect.,

Near village - Kuker Khera, Tehsil- Bhim & District- Rajsamand of Rajasthan state, of lessee

M/s Gem Granite, C/o Shri Sahu Yatra Company, Behind Aadinath Colony, Jaipur Road,

Madanganj, Kishangarh, Dist.-Ajmer (Raj.) Wherever the specific permissions are required the

lessee will approach the concerned authorities of Directorate of Mines & Geology for granting

the permission.

This is to certify that the provision of Mines Act, Rules and Regulations made thEre under have

- been observed in the Modified in Scheme of Mining with progressive mine closure plan and

wherever specific permissions are required, the lessee will approach the Directorate General of

Mines Safety. Stlnders prescribed by DGMS in respect of Miners Health will be strictly

impleme

er) t}l '

Nimish Singhvi
Mining Engineer

m

4pp:S"i[o

Ntu"6,Sit"*hvi
Mining Engineer
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AUTHORISATION

we are partners of, M/s Gem Granite, hereby authorize Shri Nimish Singhvi, Mining
Engineer to prepare the Modified in Scheme of Mining with progressive mine closure plan for
the Granite Mine of 3.00Hect. N/v- Kuker Khera, Tehsil- Bhim & District- Rajsamand (Raj.).

we are partners of also authorize Shri Nimish Singhvi, Mining Engineer for a

modification in this Modified in Scheme of Mining including progressive mine closure plan and
to correspond with the Department of Mines and Geology in this regard till final approval.

Signature

1 Name
\J'

M.L. No.

z g')' lnl^yl
: M/s Gem Granite

z 22/2014

Granite

DECLA RATION

The Provisions of Mines Act, Rules and Rcgulations Made there under have been observed in
the Modified in Scheme of Mining including progressive mine closure plan of Granite Mine
lessee M/s Gerh Granite, C/o Shri Sahu Yatra Company, Behind Aadinath Colony, Jaipur Road,
Madangani, Kishangarh, Dist.-Ajmer (Ra.i.) and where specific permissions are required the I
approach the D.G.M.S. Further standards prescribed by D.G.M.S. in respect of Miners healths 
will be strictly implemented.

Signat

Name

,5 ffA'XD

M.L.

4ii1ffi

fi
x :ffii

{+irr:-ifritr
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I

INTRODUCTION

The Modified in Scheme of Mining with progressive mine closure plan for Granite

Mine (M. L. 2212014) near village- Kuker Khera, Tehsil- Bhim, District- Rajsamand

(Raj ) has been prepared on the consent of the owner of the lease M/s Gem Granite,

C/o Shri Sahu Yatra Company, Behind Aadinath Colony, Jaipur Road, Madanganj,

Kishangarh, Dist.-Ajmer (Raj.) for fulfillment of Rule 29 (4) & rule 29 (5)(vi) of
R.M.M.C.R., 2017.

The mining lease was granted in favour of M/s Gem Granite, C/o Shri Satru Yatra

company, Behind Aadinath colony, Jaipur Road, Madanganj, Kishangarh, Dist.-

Ajmer (Raj.), vide order No. SME/Raj-Cir/CC-Amet/MR/MLl22l2Ol4lg57 on dated

19107/2017. The lease deed was registered on 06/1012017 for 50 years. (Lease period

is 06/1012017 to 0511012067).

The Scheme of Mining with progressive mine closure plan was approved vide order

no. 2031-2036 Dated 2410312022.

Reason for Modification:- During the five year mining generated waste are dumped

outside the lease in Khsara no. 3482, 3484,3485, 3486, So the lessee submitting

Modification in scheme of Mining with PMCP for next five years.

The lessee ls capable of deploying machinery and technical staff at the mine for
proper mining of Granite.

I

)

)

*l ts,f..trtr \rt

APTJROVED
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2

CHAPTER-1
REVIEW OF MINING PLAN / SCHEME

l.l Name of Mine
Kuker Khera Granite Mine

1.2 Particulars of Approval of Mining Plan/scheme.

The Scheme of Mining with progressive mine closure plan was approved vide order

no. 203 l-2036 Dated 24103 12022.

1.3 Date of commendement of mining operations:-

The mine is in operation since 06/10/ZOI7.

1.4 Review

1.4.1 Deficiencies in the Approved Mining plan/Scheme:-

No deficiencies found in the Modification of Mining Scheme.

1.4.2 Rectification of Deficiencies in the approved Mining 'plan/scheme:-

Deficiencies in the approved Modification of Mining Scheme is rectified by proper

survey consultation with lessee of the lease area during the preparation of this Mining
Scheme.

1.4.3.1Review of compliance position of Mining plan/scheme:-

l-4.3-2 Exploration:- no exploration was proposed in the approved Mining Scheme.

There is one pit exists in the mining lease area.

1.4-3.3 Mine Development & Exploitation:- The working proposed in the
previously approved Mining Scheme was within the lease & was carried out their
only.

Year of working l Proposed Production
of Granite (tonnes)

Achieved Production
of Granite (tonnes)

2022-2023 57244

Proposed Years

2023-2024 78185
2024-202s 96284
2025-2026 l I 32e9
2026-2027 I 19999

Total 4650 r I

1.4.3.4 Waste Manage osal for dumping in the approved Mining
Scheme was within the sent there are two dumps lying in the lease

atea.

1.4.3.5 Office Building astructure The temporary shade made at the

proposed site in the telgQ$effi roads etc. were developed at the site proposed in
the approved Mining,Sctre"idOVE6 
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1.4.3.6 Stack Yard The lessee has not maintained any mineral stack yards as

proposed in the approved Mining Schenre.

1.4.3.7 Plantation lessee has planted plants in association with the marble

association, Rajsamand. The association has planted a very healthy plantation.

1.4.4 Review of Compliance of conditions and Stipulation imposed while

approval of Mining Plan/Scheme

No special condition was imposed while approving the Mining Scheme.

1.4.5 Review of compliance of violations pointed out during Last year

The lessee has not received any violation during the last years.

1.5 Any Other Point Requiring Attention

No

cN-"$ffi,
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2.1

2.2

2,4

2.5

4

CHAPTER _ 2

GENERAL

Name and address of Applicant:

M/s Gem Granite,

C/o Shri Sahu Yatra Company,

Behind Aadinath Colony, Jaipur Road,

Madanganj, Kishangarh, Dist.-Aj mer (Raj. )

Mob. No.-

Email ID-

Status of Applicant: - A Partnership Firm

Partner's are-

(i) Smt. Ghisi Devi, Wo Late Shri Dayalram ,

(ii) Shri Ramswaroop Mantri, S/o Shri Kishan lal

(iii) Shri Satyaprakash, S/o Shri Prabhu lal Kabra

(iv) Shri Dinesh Kumar, S/o Shri Nemichand

2.3 Minerals which applicant intends to mine:

The lessee is interested to mine mineral Granite as a dimensional stone.

Period for which the mining lease is granted/ renewed/ applied:

The mining lease was granted for a period of 50 years.

Name and Address of Mining Engineer who prepared plan:

Nimish Singhwi

Mining Engineer

15, New Glass Factory Colony, Udaipur (Raj.) - 313003,

Tel.No. 0294-2492060 (O) Mobile: 94141- 1 0360(M)

specting agency
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) 
,.1 Detail of the applied area (with location map)

) The area under consideration has been shown in Plate No.l of the Mining Plan. The
I lease area falls in G.T. sheet No. 45 ],r/0Z.

t

)

)

)

)-

)

)

)

)

)

)

)

CHAPTER- 3

LOCATION AND ACCESSIBILITY

The other details are given in the following tables.

District
&

State

Village
&

Tehsil

Topo
Sheet
No.

Khasra
No.

Area
(in

Hect.)

Ownership
Occupancy

Type
of

Land

Rajsamand,
Raj asthan

Kuker Khera
&,

Bhim
45 K/02

3630t3463 ,3464,3465
3466,3467 ,3469,3469
3470,3472,3473,3476

3477,3479

3.00
Pvt.
Land

Waste
Land

* As Superimposed Khasara map provided by applicant

) 3.2 Descriptions report of the lease area:-

t

)

)

From To Bearing Distance
FRP A zzgaou 20m
A B 220%u 14m
B C 257000 14m
C D 22200 11m
D E 1g2000' 16m
E F 161tOO', 43m
F G l ggo00' 55m
G H 27goOO', 25m
HI I 319000' 3lm
I J zoe\0' 30m
.I K 127000' 3lm
K L 104000' 25m
L M 1 92000; LZm
M N 27 6000', 31m
N o 21 0000' 23m
o P 100000' 37m
P a 28.8700m
a R 2gg50' 149;,.5001m
R ,rfrffi::r.v},r 308 .97 56m
S {.,*?',,Trr*rNH 1 19u00' 26m
T i:{ q&r*,f, 17m
TJ ':i\ M,.,'$ m l0m
V _ / 199ooo' 25m
W \sw I 14000' 37m
X

-\Pt'--o'r*.-

oJx-sI___ 20r'00' 10m
Y

^.:Uz:',srf
280h0' 13m

Z rrrrrf,UVED 194100' 26.068 1m
a A 108 00' 48.233 lm
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CHAPTER- 4

GEOLOGY AND MINERALISATION

4.1 Physiography

The area falls in G.T. sheet No. 45 K102. The mining lease area is flat land.

The altitude of the area is 586-587mRL and benchmark is pillar 'S' 587mRL Area

mainly consists of granite.

The prominent village which falls around this mine, with their aerial distance, which

are given below in Table:-

Adjoinint villages (with aerial distances in km)

Towards NW Kuker Khera about I.7 km
Towards NE Nilwa about 1.0 krn
Towards Ntr Bina ka bariya about 2.5 km
Torvards NW Baloton ki guar about 2.4 km
Towards NW Bhopon ki doli about 2.8 km
Towal'ds NE Hindola about 3.1 km

4.2 Regional Geology: Regionally the rocks found in Rajsamand District. Belong

to Bhilwara Supergroup, Aravalli Supergroup and Delhi Supergroup. A complexly

folded and metamorphosed assemblage, composed, chiefly of the rock of
argillaceous and calcareous faces.

The stratigraphic of the succession of the region is as under (Reference of GSI,

Publication Vol. 1,2,3)

General Stratigraphic Succession of Raisamand District

eawar Formatiorr

Todgarh
Formatiorr
Kelwara

Formation

Antalia Formation

(Source: Director General, GSI)

q)

.-l

ct)
r,-L.

I;
I

tsi

Sendara-Ambaj i
Granitoid

Phulad O

Granite & Gneiss
Epid iorite, Pyroxine-Granul ite, Gabbro,
Hornblende Schist, Amphibolites, Ultramafic
rock

Ax
-a-/A\./
L
bo
t
I()
Ar--t-a

.E
t--q)

A
-t

Biotite Schist, Calc-gneisses, Quartzite,
Dolomite
Biotite Schist, Calc-gneisses, Quartzite,
Impure Calcitic Marble

Gogunda Group
APPRCV

Quartzite, Calc-Schist, Calc-gneiss
Amph ibolites, Hornblende Schist

Quartzite, Calc-Sch ist, Calc-gneiss
Amphibolites, Hornblende Schist, Impure
Marble

Quartzite, Calc-Schist, Calc-gneiss
Amphibolites,

Richer Formation

26

344



.-

q)

.Il0s,-tr+.aI'
F-(

Darwal Granitiod Granite & Gneiss

Rishabhadev Ultra -
Mafic Suite ------Serpentine Talc rock

g
-l-oL
U
Log
taa

.rlEI
G

cllr

Jharol Group/Dovda
Group /lrlathdwara

group ':

Khamnor
Formation

Quartzite, Phyllite, Dolomitic Limestone,
Calc Schist

Devthari
Formation

Hornblende schist, marble Calc-silicate,
Quartzite _

Depti Formation
Hornblende schist, marble Calc-sil icate,

Quartzite
Haldighati
Formation

Biotite Schist Quartzite, Dolomitic Marble,
C4lcophyllite

Rama Formation
Biotite Schist Quartzite Dolomitic Marble,
Calcite Marble, Calcophyl lite

Bari lakeA(ankorli

Sangat Formation
Hornblende schist, Quartzite, Dolomitic
Marble, Mica Schist

Puthol Formation Garnet Mica Schist, Hornblende schist,
Quartzite Dolomitic Marble

Raj nagar
Formation Quartzite, Dolomitic Marble

Morchana
Formation Quartzite Dolomitic Marble, Qua rtzite

Madra Format ion
Hornblende Schist, Quart zite, Dolom itic
Marble,

Khamnor
Formation (8.L.)

Chloritic Phyllite, Dolomitic Marble,
Quartzite

Debari Group
Delwara

Formation
Meta besalts, Phyllite, Calcitic Marble, Mica
Sgltqt, Quartzite

Gurali Formation Quartzite, Conglomerate

a
a-oL(,
L
q)
g
-,-cn
GL
G
B

E
.Il
a-Fq

Rajpura-Dariba

S indesar
Formation

; rr lph td
bearing garnet rIrica schist, Qu artzite

Dariba Format ion
Calc-biotite schisi, fmpu* *a.ble, Srlph,d
bearing calc silicate

Malikhara
Formation cal-biotite schist, Dolomitic marble, euart zite

Rajpur-jalayan mafic
rock Amphibolite, Narote -----

Granite enderbite, Charnokite, Gneiss

Potla Formation Biotite Schist

Lasaria Formal ion
Magmatites, composite gneisses, Mica schist,
Quartzite, Dolomitic marble, Hornblende
sch ist

Sandril lex

;gnvEm

W Badnor formation Quartzite Biotite Schist, Chlorite schist,
Hornblende schist, Garnet silimanite schist

Sambhugarh
Formation

Quartzite, Migmatites, Amphibol ites, calc-
gneis.ses, Mica Schist

Local Geology: -
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4.3 Physical properties of Granite:

Porosity

Absorption
Specif rc Gravity
Density

Crushing Strength

Frost Resistance

Fire Resistance

Colour
Texture

Hardness

Cleavage

Very low

0.3 to 1.20h

2.6 to 3.0

2500 to 2650 kg/m3

1000 to 2500 kglmz
Good
Low
Mostly Light
Interlocking, Coarse to Medium
7

Absent

)

t
)

)

)
;

)

)

)

l
)

,

@
,APPF-cufr.il
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10

CHAPTER - 5

RESERVES

5.L Parameters of estimation of category of reserves and there categorize:-

Estimation of reserves are based on pit exist nearby lease area. It can be very well said

that the complete lease area can be considered as a mineralized, area. The shape, size

and depth extension of mineral as delineated on geological plans and sections have

been considered. The following parameters have been considered while estimating the
':

geological reserues (insitu):

(i) Average 6.0m Cover has been considered as fractured granite. Recovery of
fractured granite is 20Yo.

(ii) Average 21m depth of Granite below fiactured granite catggory has been

considered for proved category reserve.

(iii) Average 15m depth of Granite below proved category has been considered for
probable category reserve.

(iv) Average 5m depth of Granite below probable category has been considered for
possible category reserve.

(v) The statutory barrier is not considered as mineable separate reserye calculation.

The reserve under statutory barrier has not taken into calculation.

(vi) 2.8 tonnes/m3 have been considered as a bulk density of Granite.

(vii) Recovery of saleable Granite is 50% to 60Yo, now we are considering as 60yo

which includes blocks, laffers, Khanda. 'fhe recovery is assumed it may be changed

due any reason cannot considered for any kind of Assessment.

Reserved under the category 111-

ed(i) It i

o
t
t
a
c
t
a
I
a
t,

I
f,

t
a
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a
t
t
o
a
o
a
I
I
I
o
a
o
t
t
I
I

(r) lt ls assumed al

(ii)rhe oyffi-
L"peLIne t
E$B(
ffi'f*ffi

rresent mining scenario.

teral is taken up to 560mRL
\

from the surface.

Area
(',,')

ru
.J Bulk
I Den.
I MT/m3

Geological
i nsitu

Mineral
(tonnes)

Rec.
o//o

Recoverable
granite

in tonnes

Waste
in

tonnes

15128 6 -Hf6& 2.8 254 I 50 20% s0830 203320
1 650 t2 d{ slgbu 2.8 55440 60% 33264 22n6
492 lAPI )!'UaBIrt ;/r, 2.8 20664 60% r2398 8266

r9969 2t 419349 2.8 t lt 4177 60% 7 04s06 46967 1

Total I 50443 1 800998 703433
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IIll* The depth sf Frobnb

Rere tlr

S.S UNS'C Clusslflcstion *-

,&di**ral Reserve B$ Fer TINFC Classificati

S-rl Life *f firine

$fe &rB considered eysrags prsductiun of 93002.2Tonnes of Granite psr a$nu$r

pe *fotal mineable reserve (proved + probablef Av. Annual koduction
* l358IgS/$300?,? * lS years

ff_:l,Tinc rnay 
lhan&e depend upon the prospecting reutrs, r*te

ctton and thr CIrtent of mwhanimtion doue by ttre appticnnt irir** ftlure.

frorn tl,rc rnine.

gqgpvcd undEr t& cttsEqry I4l":- t{e d able mineral is takon as 15rn
I)*pth

{nr}

Mintrxl
Vol'
(or'l

Bulk
Stn,

MTft.ni

Scologicnl
inritu hlinernl

(tonn**}

Rsrry*rcrblr
grnnite in

tcnn*s
6tlYB

Ws$t in
tonne$
{(}%

?2 I r I l5 33 I f65 2.8 9?86S2 55? t9? 37 t4Ss
!x8ss? s57If7 3?I{65

rYsd undsr # cntrgsrT 3331- Th* of Possible rnineral is taken as 5-(}m
A:r*a {-iT Septh

(rn)
lvlinsr*l

Yol.

{*1
-

Bulk
Ssn,

trt{Tlrnx

Guolo:gicnl
inritu Miuersl

{tunnes}

HscoverrLtre
granitu in

. tsn,n*$
6$yi

tY*sts in
tonnm
d0%

22I I I -
3 I $0555 3"ff 3 Sf554 I 85?3? I?3$22

3SS55{ I85733 tI$sxI

S..? Total Reserve

R*r*rre ss Fcr flltfC'
Tutal Insitu Grotrogicat

Rgus,ITe

{trnues}

K*tsversble
Graxite
{torues}

t11 150443 I s0ff998
t2I P,?fi6S2 5571 9?
.r 4rr
JJJ 3S9554 I 85?32

Totul ??4?64? I5{3}?7

er assrncahon:-
Clss*iflcntinm Code 'Quslrtity

_Sg1qnes)
Total h{in*ral Res*urce$ (A+ts} 15439!?

!*f*

1. Proved Mineral tlt s00998
2. Frobsble Minersl t?l 55?r S?

*taa(

1 Feasibility Mineral Rssoln$e 22t
223

331
Indicated Mineml Resoutrss 332

. ;,:....*
r 8s732

,l rt ,.r

J.}J
L,. r\E{*uiln$r$$xtfiss, IYIInsraI fi.e$0urf,* 334 -..*

APpfrovio

of

Art*ffi

Totsl

Tstsl

A. Minernl Reserye

B. Remaining S,*sources
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CH&rTER-fi

MININS
6'1 hfiining Method;* Mhing will lw doue open roxt uu$lmd.'lh* le*sc n*r i* mu*ly
soil covercd and partly exposutts of grnnitc. llrc bcnch lu:iglrt ,rtrruld nrll tx krpt
grBatsr that {tlrc steutory pmvidons of the prer,niling Act) the rvidth nt'tlrc bcnehes.

Benches of 6m height htve been pluruwd lvith width ntmc thrur h*rslrt sltlrc hen*1.
The nrining has been propo$ed to stnrt uorthenst qf the lefi&s ureo" The Rquiwd
Banier along fte Mining le*rse boundary shull be kept ?.S*r *s sh*rr in the ?lutes.

A Granite mine has fi'vo Urys$ of **tivities i.e. one is remcviug of rvmt* mr:k *nd
overburden and trre otrrer is exhrctian of srunite brocks.

overburdsildsoil with frsetwed cappxrg from 6,0m is rumov*d by drillirq small di1
holes, the overburden is removed \rith help of exenvnrcrsnd loaded into Dumpw. The
rnuck is ta,sported and dtrnrped outside ths }euso uee $t prcpased dunrpirw site"

when &enits is exposod" * *ee ftm ln the grikn dircntion ulung nenk mne of str*tr
is opened out by diggrng *hench bmr of IOm x gm ilris in rocrr rtrminorog. iu r*ilrd
galli preparation' Thus a bench i$ fonaed. Thc height of beneh i* fim vertiral hules rf
25mm dia are drilled by Jack hammm &ill and rvith &r rvedging rhe big b6cka o*
separated and toppled by using }acks. Big size btrmk i* tiuther rjividexl intq sm*ll
blocks by drilling and wedge method" As mining prosrss rviru sry strall be us*d.

The proposed ltrve*yeardevelopruent prrgnrrume is rc rbllorv*,
(2022-2023)
During thi* year mining is pmposed &om ths existing pit aud RCIhfi is qrmrmk*l in
present ben*hes 5BI above & sBl-S?5ruRL is furtlu* bsndre*" &.tten& &$anf,c
northeast dlrestion along ssution PI)* the sretl rf' trtlfich*s is n;Irltl$trttrd pl*n ffit{t
rnethgd. abnut s?x4*tonnw $t"rcctl'*mtlln grnnttu iu pmpusml tu he

the itro$ fis $f1g11tl in yeilr rl'lstl t{e,rr$$gfi}r}1rt plnn. il1ru h*uc1
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Bench wise ROM excavation alo PP'

(2023-2024)

During this year mining is proposed frorn the existing bench and ROM is excavated in

present benches 581 above, 581-575, 575-569 & 572-569mRL is further benches.

Extends towards all direction along section PP'-RR'-SS' the area of benches is

measured plan area method. During tl-ris year about 78185tonnes of recoverable

granite is proposed to be excavated. l-he limit of the area as shown in year wise

development plan. The bench wise excavation figure has been given in below:

Bench wise ROM excavation al tion PP'-RR'-SS'

(2024-202s)

During this year mining is proposed frorn the existing bench and ROM is excavated in

present benches 581 above, 581-575, 575-569mRL is further benches. Extends

towards all direction along section PP'-I{R' the area of benches is measured plan area

method. During this year about 96284tonnes of recoverable granite is proposed to be

excavated. The limit of the area as shorvn in year wise development plan. The bench

n below:

:ction PP'-RR'
ROM

excovation in
tonnes

Rec.
%o' :

Sileable
Granite in

tonnes

Waste
in

tonnes

60t27 20% 1202s 48102
502 l5 60% 30129 20086
90216 60% s4l 30 36086

2005s8 96284 10427 4

wise excavarion ffigtgiven ir

Bench wise Rotrftd.dffififiriir ulons se
Bench lr{o./

MRL ,ru
Wt*
wt=tfi..,

Wr{$,q ti'-Jti .,/

h*6{

'rolumel. ?ln m-

58 I above 357 9 ffirfrf.1d 21474
581-575 2e82 l-.?6.-t, 7934
57 5-569 s37ffi$ r r6v 2220

Total

ng secuon
Rench IYo./

mRL
Plan
area.)ln m-

Deptlt
in m.

Volume
in m3

ROM
excovation in

tonnes

Rec.
o//o

Saleable
Granite in

tonnes

Woste
in

tonnes

58 I above r 9s3 6 11718 32810 20% 6562 26248
581-575 s028 6 30r68 84470 60% s0682 33788

Total lI-728A 57244 60036

ong secuon
Bench No./

mRL
Plan
orea.)
tn m-

Depth
in m.

Volume
in m3

ROM
excovation in

tonnes

Rec.
%

Saleable
Granite in

tonnes

Waste
in

tonnes

5 8 I above 2865 6 17190 48132 20% 9626 38506
581-575 331 I 6 r 9866 55625 60% 33375 22250
57 5-5 69 | 2703 f_ _- 6_---J_ l!2 I r 45410 60% 27246 18164
572-569 I u75 .l_ 3 | 472s .. 13230 60% 7938 5292

Total 162397 78185 84212

L-
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t4

(202s-2026)

During this year mining is proposed from the existing bench and ROM is excavated in

present benches 569-56i, 566-563mRL is further benches. Extends towards all

direction along section PP'-RR'-SS'the area of benches is measured plan area method.

During this year about 113299tonnes of recoverable granite is proposed to be

excavated. The limit of the area as shown in year wise development plan. The bench

wise excavation figure has been given in below:

Bench wise ROM excavation alon tion PP'-fLRt-SSt

(2026-2027)

During this year mining is proposed from the existing bench and ROM is excavated in

present benches 581 above, 581-575, 575-569 & 56g-563mRL is further benches.

Extends towards all direction along section PP'-QQ' the area of benches is measured

plan area method. During this year about 119999tonnes of recoverable granite is
proposed to be excavated. The limit of the area as shown in year wise development

plan. The bench wise excavation figure has been given in below:

Bench wise ROM

o
O

o
o
o
O

o
o
a
o
a
o

-a

o
a
o
o
O

o
t
a
o
o
a
a
a
o
a
o
a
o
o
a
a
-

sectton rr'-l(.1(.'-
Biench No,,/

MRL
Plan

area in
m2

Depth in
m-

Volume in
m3

ROM
excavation

in tones

Suleable
Granite in

tonnes
s0%

Waste
in

tonnes
50%

569-s63 6788 6 40728 l 14038 68423 4s6t 5
563 -557 4452 6 267 t2 7 4793 44E.76 299t7

Total 18883 I 1L3299 7s532

encn wtse excavation along section PP I

Bench No.,/
MRL

Plan
oreo.)
tn m-

Depth
in m.

Volume
in m3

ROM
excovation in

tonnes

Rec.
o//o

Saleable
Granite in

tonnes

Waste
in

tonnes

581 above 577 4 5 28867.5 80829 20% r6166 64663
581-575 4305 6 25 830 72324 60% 43394 28930
57 5-569 rffigY- 21258 s9522 60% 357 t3 23 809
s6e-s63 ffiSN{sfi'll. 147 t8 4tzr0 60% 24726 1 6484

\d Ir ,ti 253885 I r9999 133886

K,#%o )*t"r wise excavation is as under:,row Y ROfuT
Excavation
In tonnesr

Total saleoble
Mineral
in tonnes

Waste
in

tonnes2JMROVEn t17280 57244 6003 6
2023-24 t62397 7818s 842t2
2024-2s 200s s 8 96284 1 0427 4
2025-26 1 8883 1 1 13299 7 5532
2026-27 25388s 119999 133886

Total 922951 46s01 457940

,iil.

,i,"'o{ffi:.\',
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l4

(202s-2026)

During this year mining is proposed from the existing bench and ROM is excavated in

present benches 569-563', 566-563mRL is further benches. Extends towards all

direction along section PP'-RR'-SS'the area of benches is measured plan area method.

During this year about 113299tonnes of recoverable granite is proposed to be

excavated. The limit of the area as shown in year wise development plan. The bench

wise excavation figurq has been given in below:

Bench wise ROM tion PP'-[LR'-SSt

(2026-2027)

During this year mining is proposed from the existing bench and ROM is excavated in

present benches 581 above, 581-575, 575-569 & 569-563mRL is further benches.

Extends towards all direction along section PP'-QQ' the area of benches is measured

plan area method. During this year about 119999tonnes of recoverable granite is

proposed to be excavated. The limit of the area as shown in year wise development

plan. The bench wise excavation figure has been given in below:

Bench wise ROM

ti
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c rse t(LrNl excavatron alon sectton rY'-l(.1(.'-
Bench No./

MRL
Plan

orea in
)m'

Depth in
m-

Volume in
m3

ROM
excavation

in tones

Saleable
Granite in

tonnes
s0%

Waste
in

tonnes
s0%

s69-s63 6788 6 40728 l 14038 68423 456t 5

563-557 4452 6 267 t2 7 4793 44q76 299t7
Total 18883 I 1L3299 75s32

encn wlse excavation along section PP' I

Bench No./
MRL

Plan
orea.)
tn m-

Depth
in m.

Volume
in m3

ROM
excovation in

tonnes

Rec.
o//o

Saleable
Granite in

tonnes

Waste
irt

tonnes

581 above 577 4 5 28867.s 80829 20% r6166 64663
581-575 4305 6 2s 830 72324 60% 43394 28930
57 5-569 , ffi,W; ,,ii;l:q 21258 s9522 60% 357 13 23 809
s69-s63 ,ffi:2{5&, : ,li{ffi:}1 147 18 41210 60% 24726 t 6484rr Tffiffii \'rr 253885 119999 133886

t\-#* )El"r wise excavation is as under:,rdw
$unfifu

Y RoM
Excavation

f In tunnes

Total saleable
Mineral
in tonnes

Waste
in

tonnes2rMRovEn n7280 57244 6003 6
2023-24 r62397 78185 84212
2024-2s 2005 5 8 96284 t0427 4
2025-26 188831 r 13299 7 s532
2026-27 253885 t19999 133886

Total 922951 46501 1 457910

34

352



)

)

)

!.
l
)

)

)

)

)

,

D

,

I
)

)

)

)

I
,

)

D

l
o

t
)

I
)

)

)

)

)

)

)

l5

6.2 Conceptual Mining plan

As this is a new area hence conceptual plan is prepared at end of lease period & has

been deciphered on the basis of following parameters.

6.2.1 Determination of ultimate pit limit
Up to end of year a size of a sing'al pit shall be around Z2lllSq.m.

6.2.2 Disposal of waste

Considering the above ultimate pit limit, average minerals yield & overburden

excavation is anticipated to about 457940tonnes. Mine waste shall be excavated up to

end of conceptual Modification Mining plan period. It will be disposed in the form of
temporary external durnp. One retaining wall will be made for stacking of waste.

6.2.3 Reclamation & Afforestation

Even after reaching up to 545mRL depth up to end of year, mineral existence

will continue in depth, therefore backfilling is not proposed at this stage, hence there

shall be no reclaimed area. However the afforestation area shall be around 9900q m.

up to end of plan. During this period about 990 Trees are expected to be planted

during lease period.

6.2.4 Post mining land use pattern

Due to frequent failure of the rnonsoon in the region, area is facing acute water

crisis. Therefore mining pit will be converted into a small water reservoir, which shall

be a useful'as to the society post mining scenario.

Details of Present Mini Machi

-r{sftn
APrhnvF::D

ntn ac ne
Machine Nos. HP/Capacity
Jack Hammers 5 3Zmm
Cornpressor 4 6OHP, lOO HP
Wire Saw 5 40 HP
D. G. Set I T25 KVA
Derrick Crane 2 40 MT
Water Tanker 5 5000 Liter
Hydraulic excavatffiEh" 2 1.6mj
Dumper /S/6g--(\ 4 20 Tonner
LD-4 :,{ Yffi \d 2 42rnm

I
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6.3 Employment

For Granite mine, Technical, other staff and Man Power required are as

Mines Manager (Second class Managers Certificate holder)

+

Time Keeper

Diploma)

Maintenance

Foreman

(Mechanical

+
Mechanic

I

+

Mines Foreman

+

be

for

Mining Mate

.f
Labours

Helper

Besides above 15-20 Manpower will also require.

engaged on contractual basis as and when required.

maintenance of plantation.

The labour manpower will

Two labour extra deployed

o
o

o
o
a
o
o
a
a
a

.i.

I
,|

*,{ Tiffi \*

APPROVED
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C}IATTHH. ?

BLASTTl{tr

Not Prnpo$fid.

CTIA"TTSR * 8
MIHE PAATNASE

The depth sf umter table is at about 60-?$m. trn the lesse ar$e &e flow of
seasonal rnin wafer is very trcrx. The wo*ing at the end of,frve year will not intercrpt
the rryater table. W*ter fom mine area in rainy season wilt drain out through the
nattml slape *n* channsl and the exwsr accumutaM raia water &om pit will be
pumpcd by dies*l Ft&Bp of 5IIP cap*cities" Rnin water e,xo6$s eccumulatsd in &e pit
shall not discharge pafi of compl*tely and this shatl be utitiacd for lrater sprayiag"
plantation and ottrrer mining worles.

APPHSVES

ffiil

t
il
;

I
t
t
,il}

*

t
il

:

*l tr$" ff \*"

h.\
I

37

355



It

C}IAPTER - S

Dt$po$At oF \ryAsrs.

9.I Nnttrcofr#n*t*
fim w*stc overbnrdcn in the *rcn is only fractured rocks af soil *nd Olenit'0,

whleh c{}nnst bc uut into nlsbs, tiles nnd otlror utss. The tot*l \ila$te rock to be hendlsd

in livs yearx i* m lbllow*.

9-t Dumping sitc

Initinlly, the overburdcn will be dumped outside the leare *rta in Khssra no. 3482,

3484,34S5,3486 as shown in plate no 5.

9.3 Mrximum Height and $prend of Dump

The height of dump will be kept 12m. The total orrsburden in five yeors wilt be about

Ionnw" Ths remining wall will be wect*d to arrest the tr*nsport of

nes durirrg raim.
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xs3?-33 s0$3S
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Novelty

Others

t9

CHAPTER _ IO

BENEFICIATION
The Granite blocks and laffers/khanda will be loaded by crane into trucks and

transported to the Rajsamand, Udaipur and other Gang saw and cutter units. At the

plant block can be dressed by dressing machine and then cut in slabs and tiles, then go

to polishing unit for polishing and then sold to the user of the Granite.

CHAPTER - 11

SURFACE TRANSPORT
The Granite blocks *d luff".s / Khanda are transported to Kishangarh, Amet,

Rajsarnand, Udaipur and other places from mine in trucks dispatched to the Gang saw
Unit for processing

The overburden is transported from mine in tippers and dumpers of 20 MT.

CHAPTER- 12

USES
[Jses of Granite depend on the quality of Granites

Traditional Granite Slabs I Tiles Flooring, Column,

Build exterior, Staircases

Walls, Graveyard, Pre-

Fabrication unit.

Kitchen Column, Dividers

Making Statue.

Monuments of Table

Top, Name Plate, Vases,

Candle Holder

Industrial and construction

Rabble for real and bride

Preparation of housing site,

And other construction Work.

White sofr Granite

Granite Blocks/ Slabs

sry,fttEry

APPRCVKD

f&LChips
-B'ii)'*ru i.

'(i,'
*

)fr
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Chapter - 13

SITE SERVICES

13.1 Workshop

For maintenance of machinery it is proposed to establish a workshop nearby to mine

site. Welding, puncture etc...

13.2 Power supply

Electric power supply does exist at mine site.

13.3 Water Supply

A tractor-mounted tanker exists for supply of water to mining work, spraying,

watering the plants and drinking purposes.

13.4 First Aid '

A first aid facility is exists at Mines office.

13.5 Rest Shelter

Rest shelter exists at mine site.

13.6 Latrines and Urinals

At the mine site urinal and Bath is exists lbr staff and labours

;
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Chapter - 14

ENVIRONMENTAL MANAGEMENT PLAN

l4.lBase Line Information

14.1.1 Existing Land Use Pattern

There is no agriculture land exist in the area. Nearly 66percent of the total area

is covered by soil. This soil is generally poor in Nitrogen. The pH is neutral to slightly

alkaline and is free from salt problem.

In the total lease area of 3.0OHect the existing land use pattern is as follows:-

14.1.2 Water Regime

Natural watercourses exist out of the lease area. The water table is at about 60-70m

from surface in the area. The quality of rvater is normal and free from salinity.

14.1.3 Flora & Fauna

Moreover there is no demar t'Ju Ertected forest close to the applied area. The

F&J\.d area is also not present.protected wi ld life animal i{efergfW

t4.L.4climatic conditirftq( [$\A\ rriqTia ur{r.fr

The area is chara cterized by ate with an average annual rainfall of about

560 mm, which is mainly r.g"ry.*t1$,,Wing monsoon season of July to September.

]'here is a large variationlftpfftS#E$e in the area. In winter the minimum

temperature goes to 2oC and maximunr 20oC, while in summer it is 25oC to 45oC

respectively. Relative humidity in the area is above 70% during the monsoon months

,Sr. No. *All the oreas are siven in Hectares Total (Hect,)
I Area under excavation 0.7421
2 Storage of Top Soil -----
3 O/B Dump 0.5785
4 Mineral Storage I----

5 Sub Grade Mineral E!q11&e -----
6 Infrastructure 0.0090
7 Road/ Cart track 0.0960
8 Railway -----
9 Green Belt/plantation -----
t0 Tailing Pond -----
11 Effluent Treatment Plant ..-II

t2 Mineral Separation Plant -T'I'

l3 Town Ship -----
l4 E,lectric line
15 thers

t6 irgin area 1.5744
Total 3.00

41
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but is below 20o/o during the months of March-May. Wind velocity in the area is

medium.

14.1.5 Public buildings, pru... and monuments

No such buildings/ places exist in the area.

14.t.6 Quatity of Air and Water

Air is free from pollution and water is safe for human consumption.

I4.2 ENVIRONMENT IMPACT ASSESSMENT

Impact of mining on the Environment: 'Ihe common adverse effect of mining on

environment is as under:

14.2.1 Land Environment

(i) Land Scape

The land escape of this mine will be disturbed only marginally by the proposed

mining and dumping in the area. The degradation shall be as shown in the table:

Land

;
(l

o
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i
,
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a
o
o
o
a
)
o
o
a
a
,

a
a
a
o

ryd use pattern at the End of the five vear
Sa No. *All the oreas ore given in Hectares

Pits & Quarries

Top soil Dump

PY-Pt
Mineral Stack Yard

Total (Hect.)
I
,

2.21 1l
0.0590

3 0.1 524
4
5

0.0070

6 Ilfra_structure (Work shop, admin istrati
Roads

0.0090
7

8 Railway
9 Green Belt 0.1 590
10

l1 Effluent Treatment Plant
t2 Mineral Separation Plant
r3 Township
t4 Sn lttllize4 0.4025

3.00
ttr

^'

}wll.Ff qr{tl

ffAl1

fldli
e

S!tr#S}
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(ii) Aesthetic Environment

The area is having little aesthetic due to fine generation by blasting be little effect on

aesthetic environment by the mining activities, and the proposed plantation will
compensate this minor impact.

(iii) Soil and Land Use Pattern

The soil cover in the area is very marginal and by the mining activities the soil will
only be dislurbed at the propose place of excavation. The proposed dumping site is

covered practically by very little soil cover.

The land use will only be affected at the place where the mining activities will
take place (i.e. at the pit excavation).

(iv) Agriculture

There is no agriculture land in lease area and proposed mining will no affect.

(v) Forest

The nrining area does not I n,yicinity of 500m reserve forest. In the operating

E.L

area the density of veeetffi{n tff.ff OIOI *O at the proposed pit development site

there is no trees exist. 
".,kftmry rake ptace on the forest.

(v) Vegetation
I 'rr'

The vegetation in mining #,'ffi:fr)[qgr state, only some small bushes exist in the

area and as such no effect will take place by mining activities on vegetation.

ancl use nattern at the End of the Life of the Mine
Sr. IYo. *All the areas are given in Hectares Totol (Hect.)

I Water Reservoir 2.21 l l
2 fqp roil Dump ----
3 Backfilled area

Stack Yard
5 Sub Grade stack Yard
6 Infrastructure (\York shop, adnrinistrqtive Building)
7 Roads
8 Railway
9 Green Belt (other than Backfilled) 0.7ggg
10 Talllng Pond
t1 Effluent Treatment Plant
t2 Mineral S_eparalion Blant
13 Townshi
14 Non Utilized 0

Total 3.00

4
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(vi) Public Building, Places and Monuments

No public building, places of monurrents are exists in

there will be no impact by mining activities on any

monuments.

14.2.2 Water Environment

(i) Surface Water

the lease area or nearby. so

public building, places and

o
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No nallah, spring or surface water found in the proposed mining area and hence,

there will be no effect on surface water due to mining activities.

(ii) Ground Water

The water table in the area is low as 60-70m more over there will be no discharge of

toxic substance from proposed mining and hence due to proposed mining activities no

impact on ground water will take place.

(iii) Water Quality

No impact will take place due to mining activities on water quality, as no toxic

or polluted water will be discharged, neither the pit depth will go below the water

table.

14.2.3 Air Environment

(i) Noise

The source of the noise in mining particularly in this area can be due to (1) Mobile

plant (Drilling running of compressors etc.) (2) External Transport Plant related with

supply of material running of trucks and dumpers etc. (3) Explosive deterioration,

Sound waves etc. No sound pollution will be caused by above source, as the sound

generated will be below tolerance limit of 80 (d.B.). The blasting will not be of high

scale so practicall und vibration \vill take place. The sound due to blasting

cannot be co ill remains urlder tolerance limit of 80 (d.B.) and it will
not cause an ng power.

(ii) The imp

fine dust due to:LruL tugq;pffi=-

(a) Drnrfffiftcilili1m.

e to mining activities can take place by generation of the
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(b) Running of external transport machinery, like dumpers, trucks in the mining

area.

Due to these mining impact will be very low / negligible. This will be

spraying water in the area.

(iii) Climatic Condition

Climatic condition of area will have no change by mining activities,

activities will be of a very limited nature, so there will be no impact

climatic condition.

controlled by

14.2.4 Socio-Economic Environment

(i) Social and Demographic profile

(ii) Human Settlement

As far as the social and demographic profile is concerned there will be a positive
effect on the status of the persons employed in the mines because they will get
employment and their financial position will be improved and their status will also

improve, presently there is hardly any employment potentiality in the area for the

labour persons. The workers will also be provided with facilities like medical care,

money saving as Provident Fund, Bonus etc. and thus there will be improvement in
their social life. As far as the demographic profile is concerned the demographic

profile on the persons will be increased due to mining activities.

No human settlement exists in lessee area; hence no impact will take place on human

settlement

as the mining

of mining on

(iii)

The

the

s ite.

14.3MANAGEMENT

The following manageme

rnining activities. i &1-fiTi;":ffi

L4.3. 1 Land EnvironmenAP&t'FtCvE D

(i) Land Scape

on the recreational facility of
place on recreational facility

made to overcome the impact caused by the
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As landscape will not be changed much except the excavation of the proposed pit.

The area is scanty, at the end of mining activity and pit will be converted into the

water reservoir.

(ii) Aesthetic Environment

Aesthetic beauty will improve in the form of green belt created by plantation.

(iii) Soil and Land Use Pattern

The total soil recovered from pit will be dumped over an average height of 3m. This

soil will be spread ovlr the dump and the proposed plantation will be done.

(iv) Agriculture

No management plan required.

(v) Forest

No management plan proposed. The proposed plantation will enhance the density of
trees in area.

(vi) Vegetation

Plantation will be done as proposed in the programme of plantation.

(vii) Public Building, Places and Monuments

No management plan required.

14.3.2 Water Environment

(D Surface Water

No management plan required.

(ii) Ground Water

No management plan required.

(iii) Water Quality

No management plan required.

14.3.3 Air Environment

(i) Noise

Noise is effiOffigp:itfimachineries diploid in:the area. Precaution regular

maintenanqflqf ddffi an{"e}<cavator replacement of damaged/ worn out parrs when

even requird Ear plugs will be provided to the persons exposed to high

noise level.^-''^- srl.drf}*"
(ii) Th4P#fr($lfit6raintained properly. l'he rnaintenance of road will also help

in maintenance of machinery, tyres etc. dust suppression will be done by spraying

water from time to time. Dust generation during drilling will be tackled by wet
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drilling / dust collector. In addition as a extra precaution dusk masks will be provided

to the drilling crew.

(iii) Climatic Conditions

No impact will take place on climatic conditions of the area and hence no

management plan is proposed.

14.3.4 Social Economic Environment

(i) Social and Demographic Profile

The Lessee shall spend 2o/oafprofit for the developrnent of the area i.e. treatment of
poors, schools, temples and other social work.

(ii) Occupational Health and Safety

To prevent the occupational disease thc measure as proposed in drilling operation in

previous columns will be taken. 'fhis will prevent the inhalation of the dust by the

workers. The workers will be periodically checked under Rule 29 of Mines Rule and

if any worker found to have any occupational disease he will be immediately removed

from the mine area and will be provided with proper medical care.

(iii) Safety to prevent the worker getting injury during work foltowing measure will

be taken:

(i) The *oik.r, will be trained in vocational training they get proper training in their

particular work. (ii) They will be provided proper safety equipment such as safety

boots, helmets, and lifeline etc. (iii) Proper benches will be formed. Apart from this

all safety precaution will be taken as per Act, Rules and Regulation.

(iv) Human Settlement

The local inhabitant cted during blasting operation.

(v) Recreatio

facilities and hen

I4.4 PROGRAM

l-he area

plantation

sapling of

hence it is

falls in s $31 i'rr{!.ggg and there is a shortage of

is not possible. The rains are also scanty hence it

selected plants grown should be such those required

proposed to plant 198 trees per year of the following:

no impact will take place on the recreational

plan is proposed.

ANTATION

water so large-scale

is essential that the

minimum water and
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The plantation will be done at the place shown

Plate No.VI. In every year area will be used

Programme for Plantation

on the Environment Management Plan

for plantation.

o
t
o
o
a
o
,

a
a
O

I
14,4.1Place of proposed plantation: - The plantation shall be done at the following

places:-

l. At the boundary of the Lease. ,

2. Both site of the road (Mine to Kuker Khera )

3. At the Dumps

4. At the Pvt. Land provided by the Govr. and own land.

14.4.2 Post Plantation Care:

(i) Protection from Grazing

Protection from grazing witl be done by erecting suitable boundary in the plantation

area. As such in this area lessee will erect stonewall. This will protect plants from
grazing.

(ii) Watering during Dry Spell

Though these trees will required very less water, however in the first year from March

to August the watering will be done daily and September to February Thrice a day by
water tanker/Over head tank in the plantation area. Thereafter watering will be done

alternat
lanuary to June and once in two days September to February. After

I
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five

(iii)

The

will be required. '

oat dung will be dorre while plantation is taken up. No other

plantation.manur@ired for the proposed
ePph^.*'";l-

(iv) P.eiiUo[E&

Sr.
No.

Year of
Plantation

Target of
Plantation

Assumed
surryival

Replenishment
of Casualties

Total

1 2022-23 198 178 178
2 2023-24 198 178 20 198

'-t
J 2024-25 198 178 20 198
4 O2025-26 198 r78 20 198
5'' 2026-27 198 178 20 198
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Applicant will consult from the agriculture expert for pest control and treatment of
seeds and plants before the plantation.

(v) Replenishment of Casualties

The loss of damagei ingrown plants each year will be counted and in subsequent

plantation casualties will be again planted at same place. This way in the end of 5

years 990 healthy trees will remain in the area which will improve density of trees in

the area.

OTHER INFORMATION:
1. The lessee shall comply al{ provision of Mines Act .Mines Rule Metalliferous Mine

Regulation, l96l and Bye-laws made there under.

2. Consent tiom Rajasthan State Pollution Control Board: Shall obtain from RSPCB.

Pollution Control measures :-

Present Measures

2.

1. Pl."t.ti
outside the lease.

Water spraying on haul roads.

Future Measures

1. Spraying of water on the haul roads.

2. Plantation shall continue.

3. Regular maintenance of machinery.
4. Goggles, Ear plugs shall be provided.

5. No. Discharge of water and shall be

utihze for spraying, wire saw

operation and other purpose.

6. Proper maintenance of haul roads.

7. Proper Dumping.

8. Stacking of Top Soil and shall utilize
for plantation.

ffi
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Chapter - 15

TNFORMATTON CONCERN TO RULE19 (s)(IV) OF RMMCR-2017

Distance from the lease area to different natural resources

1. Reserve forest:- 3.Okm SE side of lease

2. Kumbhalgarh wild life sanctuary:- 55.54km SW side of lease

3. River Nekhadi Nadi:- 2.0Km in NE side of lease

4. Wild life sanctuary Rawali Tadgarh:- l3.7km W side of lease

5. Water body:-

There are no natural water eourses available in the lease area, So conclusion is that

there is no adverse impact is seen on environment and ecology due to mining activity

in the area. Although the lessee has to compliance all conditions mention in EC and

fulfill all measure against environment pollution suggested in consent granted by

RPCB.

r
(**15'{'

NIMISI SINGHWI
Mining Engineer

ilY\
ffru

APPROVED
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Progressive Mine
Closure Plan

(Rule 29 (5)(vi) of R.M.M.C.R., 20171

a
t
o
o

Near VitlagE

Tehsil

District

State

Mineral

M.L. No.

Area

Lease Period

Land Type

DETAILS O-F M. L. A.REA

KUKER KHEDA

BHTM

RAJSAMAND

RAJASTHAN

GRANITE

22t2014

3.OOHECTARE

061L0120L7 to 05 11012067

PVT. LAND

DETAILS OF LESSEE

: M/s Gem Granite,
: A Partnership Firm
: C/o Shri Sahu Yatra Company, Behind Aadinath

Colon), Jaipur Road, Madanganj, Kishangarh, Dist.-
Ajnrer (Raj.)

Prepared B y
Singhwi, Mining Engineer

ew Glass Factory Colony,

Name of Lessee
Status
Address

underwas, Udaipur (Raj.)
bile No.: 94141 - 10360

o
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CHAPTER - 1.0 PROGRESSIVE MINE CLOSURE PLAN

1.0 INTRODUCTION

This Progressive Mine Closure Plan is for Mineral Granite Mine (M.L. No.2212014)

near village - Kuker Kheda, Tehsil- Bhirn, District- Rajsamand (Raj.) has been

prepared on the consent of the owner of the lease M/s Gem Granite, C/o Shri Sahu

Yatra Company, Behind Aadinath Colony. Jaipur Road, Madanganj, Kishangarh, Dist.-

Ajmer (Raj.) for tulfillment of Rule 29 (5)(vi) of R.M.M.C.R., 2017.

The present land use pattern is as indicated in the following Table:

TheleaseareaisinNonforestland.ThewholeleaseareafallsinthM
1.2 REASON FOR CLOSURE

The rnine is proposed to close on account of exhaustation of economical recoverable

Granite reserve in lease holds area. The mine may be closed on account of others

unforeseen reasons i.e. force measures of Government directives etc. fbr which

information 'and notice shall be seerned to concerned Govt. authorities and

departrnents.

1.3 STAUTORY OBLIGATIONS

The Modified in Scheme of Mining with progressive mine closure plan for Granite

Mine (M. L. 2212014) near village- Kuker Kheda, Tehsil- Bhim, District- Rajsamand

(Raj.) has been prepared on the consent of the owner of the lease M/s Gem Granite,

C/o Shri Sahu Yatra Company, Behind Aadinath Colony, Jaipur Road, Madanganj,

Kishangarh,

R.M.M.C.R

d.) for fulfi[ment of Rule 29 (4) &. rule 29 (sXvi) of

The mining' d in favour of M/s Gem Granite, Clo Shri Sahu Yatra

' Present lond use pattern

District
&

State

Village
&

TehsiI

Topo
Sheet
No.

Khasra
No.

Area
(in

Hect.)

Ownership
Occupancy

Type
of

Land

Rajsamand,
Raiasthan

Kuker Khera
&

Bhim
45 K/Az

363013463,3464,3465
3466,3467 ,3469,3469
347 0,3 472,3473 ,347 6

3177,3479

3.00
Pvt.
Land

Waste
Land

Cornpany, Behi Colony, .laipur Road, Madanganj, Kishangarh, Dist.-Ajmer

SME/Rqi-Cir'/CC-Arnet/MR/ MLl22l20l 41g57 on dated
D

(Raj.), vide
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1910712017. The lease deed was registered on 0611012017 for 50 years. (Lease period is

06/ l0l20l7 to 05/1 0 12067).

The Scheme of Mining with progressive mine closure plan was approved vide order no.

203 l -2036 Dated 24 I 03 12022.

Reason for Modification:- During the five year mining generated waste are dumped

outside the lease in Khsara no. 3482, 3484,3485, 3486, So the lessee submitting

Modification in scheme iif uining with pMCp for next five years.

The lessee is capable of deploying machinery and technical staff at the mine for proper

minin! of Granite.

I.4 CLOSURE PLAN PREPARATION

1.4.L Lessee name and address:

M/s Gem Granite,

C/o Shri Sahu Yatra Company,

Behind Aadinath Colony, Jaipur Road,

Madanganj, Kishangarh, Dist.-Ajmer (Raj.)

Mob. No.-

Email ID-

l'4'2 Name and address of the recognized person who prepared this progressive
closure plan:

Nimish Singhwi, Mining Engineer

15, New Glass Factory Colony,

Sunderwas, Udaipur (Raj.)

Mobile No.: 9414 1-10360

Email- nimesh. singhvi@gmail.com

1.5 Name of the Executing Agency

In the lease area the mineral Granite exposed on the surface.
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) CHAPTER -2.0 MINE AREA DESCRIPTION

) - 2.1 physiography

The area falls in G.T. sheet No. 45 K102. The mining lease area is flat land. The

) altitude of the area is 586-587mRL and benchmark is pillar 'S' 587mRL Area mainly

) consists of granite.

) 2.2 Regional Geology: Regionally the rocks found in Rajsamand District. Belong to

) Bhilwara Supergroup, Aravalli Supergroup and Delhi Supergroup. A complexly
D folded and metamorphosed assemblage, composed, chiefly of the rock of
) argillaceous and calcareous fflces.

' 
The stratigraphic of the succession of the region is as under (Reference of GSI,

D Publication Vol.1,2,3)

General Stratigraphic Succession of Raisamand Districtl
)

)

D

D

,

t
D

I
,

o
I
D

]
f
)

,

I
)

t
I
I

(Source: Director General, GSI)

0)
.-
U)
sl)
l-

*ra
a-lr{

Sendara-
AmbajiGranitoid

Phulad Ophiolite Suite

Granite & Gneiss
Epidiorite, Pyroxine-Granulite, Gabbro,
Hornblende Schist, Amphibolites, ultramafic
rock

t\T
-a-oL
boL
q)
Fi---a

a----q)
A-

Khumbhalgarh

Beawar Formation
B iotite Schist, Calc-gneisses, eu artzite,
Dolomite

Todgarh
Formation

Biotite Schist, Calc-gneisses, Qu artzite,
Impure Calcitic Varble

Gogunda Group

Kelwara
Formation

Quarlzite, Calc-Schist, Calcgneiss
Amphibolites, Hg,rnblende Schist

Antalia Formatiorr

Quartzite, Calc-Schist, Calcgnei ss

Amphibolites, Hornblende Schist, Impure
Marble

Richer Formation Quartzite, Calc-Schist, Calcgneiss
Amphibolites,

q)

al

0
-,-t
+J-Lts(

Darwal Granitiod Granite & Gneiss

Rishabhadev I.lLhE[n\
' Mafic,ffi N Serpentine Talc rock------

L
q)
r^-
=.ra=i
=P--bY rh.\J
6g
L

ffi Quartzite, Phyllite, Dolomitic Limestone, Calc
Sch ist

.lharol Gr
(lrnr rn A

ffi tr/ Devthari
'/ Formation

Hornblende schist, marble Calc-silicate,
Quartzite;:*ffitrry

--P / I \clLll\lYYf.llt{arr-

srourcryutt&i

APPROV
Depti Formation

Hornblende schist, marble Calc-silicate,
Quartzite

Haldighati
Formatiorr

Biotite Schist Quartzite, Dolomitic Marble,
qe&ep!ryllite
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Recoverable
Granite
tonnes

2,3 Parameters of Estimation of Reserves: -

o
O

Biotite Schist Quartzite Dolomitic Marble,
Calcite Marble, CalcophylliteRama Formation

-rl,r,-o
L
()
L
o
x
st-o
EE
L
cg

'-.l-l-tr

Marble, Mica Schist
Hornblende schist, Quartzite, Dolomitic

Sangat Formation

Bari lake/l(ankorli

Garnet Mica Schist, Hornblende schist,
uartztte Dolomitic MarblePuthol Formation

Raj nagar
Formation Quartzite, Dolomitic Marble

Quartzite Dolomitic Marble, Qu artzileMorchana
Formation

Hornblende Schist, Qu artzite, Dolom it ic

Marble,Madra Formation

Chloritic Phyllite, Dolomitic Marble, Quartzite
Khamnor

Formation (B.L.
Meta besalts, Phyllite, Calcitic Marble, Mica
Schist, Quartzite

Delwara
Formation

tu artzite, C on glomerateGurali Formation
Staurokyanite schist, qu artzite schist, sulphid

et mica schist. Quartzite
S indesar

Formation

Rajpura-Dariba
Calc-biotite schist, Impure marble, Sulphid
bearinq calc silicateDariba Formation

Cal-biotite schist, Dolomitic marble, Quartzite

Amphibolite, Narote

Matikhara
Formation

Granite enderbite, Charnokite, GneissGyangarh-Asind Acidic
rock

Potla Formation

Lasaria Formatiotr

Biotite Schist
Magmatites, Composite gniesses, Mica schist,

Quartzite, Dolomitic marble, Hornblende
sch ist

Mangalwar Complex

Badnor formation Quartzite Biotite Schist, Chlorite schist,
Hornblende schist, Garnet Silimanite schist

Sandmata Complex
Sambhugarh
Formation

Quarlzite, Migmatites, Amphibolites, calc-
neisses, Mica Schist

Local Geology: -

Super Group Group Lithology

Bhilwara Super Group Sandmata Complex granitic gneisses & Migmatite,
Amphibolite

Total Insitu Geological
Reserve
tonnes

Nature of
Reserve as per UNFC

1 50443 1

928662
3 095 54

800998
557 r97
1 8s732

27 42647 1543927

effio

4

Debari Group

Rajpur-jalayan mafic
rock
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x.*.X Extcnt Of Mechan*sation:- Initially thc lessee will dso arange rnachinety

on hire basis on contract basis. Later Sre leesee witrl go far ornxr mechaniz*tion'

{$e*hnni{n#

hieve ths Production'

2,9 Miner*l Eeneffiststisn

The (nurite blm;ks snd lfl&rt/fuada will be lmdcd by ernms into eucks ffid

fansportcd to the fiqisaman4 Udaipur and othw Gang saw snd cutis uni$, At th€

pt*m block ran be drwsd by drcasiry mncldne urd then cut ln slabs and tilcr, then go

to polishi ;lirhing *nd thsn ssld to the ussr sf the firan,ite'
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CHAPTER _ 3 REVIBW OF IMPLEMENTATION OF MINING PLAN

OF MINING INCLUDING PROGRESSIVE CLOSURE PLAN UP TO

THE FINAL CLOSURE OF MIND

This progressive mine closure plan is for an lease. Hence this chapter is not

applicable for at this stage.

3rifrftffi
APITROVED
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CHAPTER-4CLOSUREPLAN

The Proposals of the Final ilo.rr. are based on the Geology and Topography of the

region. At the end of the mining operation, lease area shall be used as water reservoir;

the water reservoir would be fenced.

4.L Mined Out Land

Mined Out Land (Hectare)

Mined Out Land Planning The mined out land planning is required to be done to

ensure that:

As soon as the land matures, it shall be made ready for future use.

At all the times mining pits and the roads shall be maintained in safe condition to

prevent landslides etc. and stability shall not be disturbed.

Water drainage shall be maintained and cleaned in a manner that surface water shall

not cause quarry flooding.

4.1.1l,and Use Pattern The lease area is having Pvt. Land. In general the area is

hilly. There is no village or human settlement in the lease area. Permanent

vegetation in the area is also very less prontinent.

The present land use pattern is as indicated in the following Table:

o
o
I
a
O

o
o
o

t
O

I
a
o
o

a.

b.

o
o
o
I
O

t
o
a
o
t
I
a
o

a
o
a
o
a
a
o
a

c.

Particular Present At the end of
Minins Plan

At the end of Life of
Mine

Broken Up Area 0.742L 2.21 11 2.21 11

Back Fitled Area Nit Nil
Water Reseruoir Nil Nit 2.21 11

Reclaimed Area Nil Nil ----
*All the areq are in Hectare
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)

)

)

)

)

)

)
)

)

)

)

)

Present land us tt,

4'l .2 Land reclamation & Tree plantations
afforestation proposals are presented in plate g

committed to take care of and reclaim the mining
The lease area would be used as water reservoir.
4'1.3 Post Mining Land Use pran As mining in the pits is not going to be
completed during the period of this two-year period, this point is not applicable.
4.1.4 Proposed Land pattern during next five yearsr Proposed Lon@ lottern during nextlive years

The land reclamation and
of the Plan. The lessee is

area as proposed in the plan.
)

)

)

)

)

)

Sr. Ir{o. *All the areas ore given in Hectores
r-g$gnl luncl usg - *' , -

Total (Hect.)
I

1
Area under excavation

-
Stquge of Top Soil

-

0.7421
--r--

0.5 795
.)
J

T
T
5

6

7
8

9

r0
tt
n
t3
t4
E

Mineral Storage . _
Sub Grade Mineral Storase

Road/ Cart track

Green Belt/plantation

Effl
Mineral Separation Plafit

Eta

Others

-----
-a--r-

0.0090
0.0960

-----
-----
-----

-----
-----
-----
-----

r6
1.5744

Total 3.00

Sr. IYo. *All th, ortot ort giutn in Htrtrrn
h', ar  rlts dg Quarnesf
Dumps

Total (Hect.)
I

, 2.21 11

0.05901
J

0.1 524
4

5
6

1

0.0070
----

0.0090
Roudt^ 

--
----

8 Railvfrgtffi ----
0. I 5909

r0
Grdff
cffir

iE
&loY{ffi. ls. ----

----
----

n
12

13

14 $n Lltilirer#'rfu,jt 0.4025
F f[otal 3.00
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4.1.5 End Land Use Pattern at the end of the life of the mine:-At the end of

the mining operation, of the lease area would be used as water reservoir and a

part of the remaining region would be used for plantation. The proposed end land

use pattern is as indicated in the following Table:

4.1.6 Post Plantation Care Post plantation cares including provision for watering

them. Most of these trees will be planted during the rainy season. The type of trees

proposed usually does not require much care after plantation. However, the

management will allocate workers to look after them, on a regular basis. This Green

Belt will be properly fenced. The water for the purpose of plantation during the period

other than rainy season will be fetched frorn the wells.

The plantation scheme proposed above wotrld not only help in the restoration of the

land use but also improve the eco-system of the area.

It is suggested that a joint effon be made in consultation with the experts on the soil
conservation, agro-foresting and afforestation, so that a slstematic land use pattern

could be evolved. g of this mine is rvilling to take part in such an effort.
4,L7 Water Q ent and Imllact Assessment

Surface Wat itt and proposed waste rock dumpsites shall be away

from any seas . Thus there will be no impact of rnining in the nattrral

o
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o
o
a
a
o
a
o
a
a
a
o
o
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o
I
o
t
o
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a
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a
a
a
o
o
a
a
o
o

Proposed Land use pattern end of lde of mine

Sr. No. *All the areos ore siven in Hectares Total (Hect.)
1 Water Reservqir 2.21 I r

2 Top soil Dump
3 Backfilled area
4 Stack Yard
5 Sub Grade stack Yard
6 Infrastructure (Work shop, administrative Building)
7 Roads

8 Railway
9 Green Belt (other than Backfilled) 0.7 889
10 Tailing Pond

1l Effluent Treatment Plant
t2 Mineral Sqpefatlq4flqnt
13 Township
T4 Non Utilized 0

Total 3.00

flow of water an system in the lease area.

affin
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Ground water The Ground water table is 100m (in rainy season) to 120m (in Dry
Season) and therefore, quantity as well as quality-wise, the ground water in the area is

not likely to be effected at all.

Water quality The mineral produced and the waste rocks generated are not likely to
pollute the water quality in any manner.

4.2 Air Quality Management The only source to pollute air shall be the generation of
dust while undertaking the mechanized mining operation including sizing the mineral.

But the level of dust concentration shall be practically of very low order.

4.3. Waste Management

Rate of yearllt generation of waste nextJive yeor

Particular Area Quantity (Tonnes)
Existing Dump 0.5785hect. Nit
Dump at the end five year period 0. 1 524hect. 457940
Dump at the end of Life of Mine Nil

4.4 Top Soil Management
The total soil recovered from
be spread over the dump and

4.5 Plantation

Proposed Plantation

4.6 Disposal bf Mining Machineries

Machinery are not going to be scrap so no disposal proposed.

4.7 Safety And Security Most of the mined out area is proposed forwater storage and

shall be properly fenced to prevent any unauthorized entry in to the area. The water

frorn this area shall be discharged after treatment for agriculture use. All the safety

measures as per the mine rules will be provided. For safety purpose the following

measures are als

a. Barbed wir osed around all the pits, to check the inadvertent entry of

livestock in t

i for ward and watch duty and for security purpose. Heb. Security G

will not allow ani

surface will be dumped in of the lease area. This soil will
the proposed plantation will be done

Particular Location No. of Trees Area (ha)
Present Nil
End of five year period 7 .5 statutory barrier 990 0.1 590
End of Life of Mine Statutory barrier 990 0.7ggg

workings.

Sl.public person and livestock near the cutting of the proposed
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c. The safe workings are proposed in the supervision of technical and qualilied

supervisory staff.

4.8 Disaster Management and Risk Assessment

The proposed workings are by opencast mechanized mining method. Underground

mining is not proposed. In case of accident a well-equipped First Aid station shall be

available at mine site for giving first aid to injured persons.

4.9 Care and Maintenance during Temporary Discontinuance

In case of temporary discontinuance of work, the mine workings will be in the watch of

the Security Guard employed for the purpose. Before entering the labour into mine

workings or faces during the resumption of work, the workings and faces are proposed

to be inspected by Authorized person.
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CHAP'TER _ 5.0

ECONOMIC REPERCUSSIONS OF CLOSURE OF MINE AND
MANPOWER RETENCHMENT

5.1 Number of Local Residents Employed As per the Mining plan lS-20 workers
other than the supervisory staff shall be ernployed on the mine. The labours employed
shall be from the nearby villages. Half of them are skilled labours and the other half
shall be unskilled labours. Some local habitants of the area will get indirect job from
the mining activities such as transportation etc.

5.1.1 Status of continuatidn of the family occupation and scope of joining the
occupation back.

As the rnine is not supposed to be closed in the period of this plan, so this point is not
applicable.

5'l'2 Compensation given or to be given to the employees connecting with
sustenance of himself and their family members.

I'he compensation to the employees with sustenance of himself and their family
members will be provided as per Regulation.

5.2 satellite occupations connected ro the Mining rndustry.
The life of mine is much more than the period of this Progressive Mine Closure plan

hence this paragraph is not applicable at present.

5'3 Continued engagement of employment in the rehabilitated status of Mining
Lease area and any other remnant activities.

Not applicable in this Progressive Mine Closure Plan.

5.4 Envisaged Repercussions on the Expectation of the Society Around Due to
Closure of Mine.

This paragraph is not related to this progressive mine closure plan.

ti:ii"r:Fyfdil
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CHAPTER -6.0

TIME SCHEDULING FOR ABANDONMENT

ANDABONDONMENT COST
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Sr.
No.

Particulars Nos. Expenditure
In Rs.

I Air quality monitoring 6 location (6 x 2500 Rs) I 5000
2 Water quality monitoring 6 location (6 x 2500 Rs) 1 s000
3 Noise monitoring 6 location (6 x 2500 Rs) 1 s000
4 Soil quality moniflorine 6 location (6 x 2500 Rs) I s000
5 Barbet wire fencing 885meter periphery 88s00
6 Plantation 990saplings 99000
7 Retaining-wall l64meter I 6400
8 Garland drain 860meter 86000
9 Settling Tank I 1 0000
10 Miscellaneous 1 0000

Total Amount in Rupees , 369900

^.t w$w \*
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F inancial Assurance/Surety

rule 29 (14) of R.M.M.C.R

is already submitted to I met as *
2017.

6-,:,
Nimish Singhwi
Mining Engineer

t5

chapter- 7.0 FINANCIAL ASSURANCE
Sr.
No.

Head Area put
on use at
start of

Plan
(in Ha.)

Additional
requirement
during Plan
period (in.

Ha.)

Total
(in. Ha,)

Area
considered as

fully
reclaimed &
rehabilitated

(in. Ha.)

Net area
considered

for
calculation

(in. Ha.)

1 Area under
mining 0.7 421 1.4690 2.21 I I 2.21 I I

2. Storage for top
soil -- 0.05 g0 0.0590 0.0590

0.1 524

3. Overburderr/
dr*p 0.5 795 -0.4261 0.1 524

4, Mineral storage ,- 0.0070 0.0070 0.0070
5 Infrastructure

(Workshop,
administrative

!r,81!g etc.)

0.0090 0.0006 0.0090 0.0090

o Koad 0.0960 -0.0e60
7. Railway

--8. Green Belt 0.1 590 0.1 s90

--

.I

0.15909, Tailing pond
r0. Effluent

Treatment
1l Minerai

lqpg{ulfqn Plant
12. Township area

.rt/'\tTT---I3 )LlD trracte Stack
Yard I

I

TI:
tl

'tl

GRAN D TOTAL 2.5975
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)

Government 0f Rajasthan
Office Of Additional Director(Mincs), Mincs & Geolog.v Dcpartment, Udaipur-Zone, Udaipur

Ielephone & Fax- 0294&2584880 email- admuduipur.mg@rajasthan.gov.in

ADM (mines)/Udai.-ZonelAmet/mine Scheme lMLNo.22l20l4 /F' -l0S 122/ 2ob\
Mis Jenr Grarrite ,

C/0 Shri Sahu Yatra Company ,Behind Adinath Colony.
Jaipur Road, Madanganj. Kishangarh
District Ajnrer (RAJ.)

Dear Sir,

Lessee will also foll
notification 2006 an

Dated :

)

)

)

)

)
)

)

)

)

)

D

I
)

D

]

I
I
I

" 
,'t.:, .'::;'":'' " ::; .. , :: : .: . . .

Irr reference of Mines (GiaAID Dqphrtment's Notification No.F- l5(20)MineVGr,liZX, tii$ur aat* 1$bl:,zOOZIrr reference of Mines (Giade=ll) Department's Nbtification No.F-15(20)Mines/Gr,ll/9a Jaipur:dcl}+t.,.,Ilg0$i;Z$
and Directorate letter No.DMG/Minorff-2Mar.pol/LI.D./2002/968-1047 dated 30.09.2002 and Notifiemnn .X.o.

,',N6.F-

l4(2)/khan/Gr.2/85 dated 20.04.2005 of,,h,tines (Gr,2):Department, Rajasthan, Jaipur A acoord@ittl*ls,sryiif&i#P ofp M.M.C.R.- 2017.
The said area was jointty inspected dated 2810212022 by the Mining Engineer Amet

Rajsanamd.The Mining Scheme with progressive rnine closure Plan has been verified after completing
out during field inspection.

on the basis of above I hereby-APFROVE the said Mining Scheme with progressive rnlnc elosuninpn1s1t$HffiSgi;it ls
subject to the follorving conditiorrs: ' r ;1, .: ,, ,, t ,

l. 'Ihe Mining Scheme with progressivetnine closure Plan is apprr:ved without prejudice to any other lfrrvs 4dd,H#l$.tort,"
mine/area frorn time to time whether rnade by the Central Govenunent, State Government of,aiif}$fllftti#uifroriry,

SUB: - Approval of Mining Ssheme with progressive mine closure Plan in resp€ct of your (M.L.Ni. 22Ep!4), Lease
Area- 3.00 Hect.) for Minerals Granr'te Near Village - Kuker Khera, Tehsil Bhim Distt.iRej*ffi:ffii(na1,;
submitted under Rule 29,.(:10) e,29(5) (vi) of R.M.I\,I.C.( 2017

REF :- Your R.Q,P.'s Letter,Dated:l r22S03 
.20*2?

and any order or direction passed by court of the competent jurisdiction.
2. It is furlher clarified that approval of the Mining Schemc with progressive mine closure Ptan is suUjecf,ittlffipi lsibnS

of Forest(conservation) Act 1g80, Fbrest (Conservation) Rule, l98l and Environmental Protecti'on,il4t,,t9t6; any
other reler:ant statuses" orders and guidelirres as may be applicable to the lease fronr time to time. , ,1;1,;,f*;,;,:,,.,

i. The exccution of Mining Scheme with progrcssive mine r:losure Plan of the said the mining teasg.Str6tt.bd,,sut*j*t to
vacation of prohibitorv ,rrderslnotice, i{tany. , l:.,,i i,r; ,l ,;i: l'* ..

4. The approval of tlp Mining Schgl6e,wiqh progressive mine closure Plan is subject"tp the compliar.ay"*qQ,ffiffigl.ilotion
conrained in rhe orCcr aatB5'Stffi0.Zdbs and sr.ibsequcui'orcliir:s of'the fto,rtUtlhillr Courtjloftffrf,iffiiffi.'cin'r
Writ Petitiorr No.l879/2(102 or any order or direction flrom any court of the coppetent jurisdictio*,_,,i,,,n,,:,*,ui*rr: 

,_

5. The approval of the Mining Schep.alvidr progressive rnine closure Plan is subjectto ttre condition that,tlifuffi+SuOln,t
not durnp the overburden in forist land or charagah land. Ihe lessee shall have to dump the iiriat the

6. The lessee himself would be:iesponsible;for wrong infonnatiorr/data piovided by him/her.,tf ' ,,founcl
concealed as required by the Mines Act. 1952, MMR-1961 M.M.D&R (Ammendment) Act 20l$'*i*l#{i#than
Minor Mirreral Concession Rules 2017 in the contents <lf the Mining Schernc witfr progressive mine clgffiffiin,flte,said
approval shall be deemed to have been withdrawn with imrnediate effect. T'he approved copio$:,#ffi[l{&^$dq,ne,
with progressive mine closure Plan shall:be made available to the concerning olTices. At any stage, igil;1$ffi;ffiq,Olat
the inforrnation furnished. datei ted in the docurnent are incoffect or misrepresent facts, thei,,appfdVaN.uf t'he

docunrent .shall be re
tioned in concerned Environmental clearange ordei, ilS$'ueil:'ilttUgr' filA,

I
17,
I
,

T

I
]

t
)

.rs-i:its,I[

APPRSVil'il'

Yours Faithfully, :."',, .

,J

( Il'Iahesh Mathur),
Add itional Director (ilIines),
t-,r tl a i p u r-Zo n e, I.i d a i pu'r(Raj.
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_ :ffigerwas, tJdaipur-3 13003

SCHEME OF MINIIhIG
with Progressive Mine closure plan

(suhrniikrtl r'ttrricr ltulc' ?9(10) & ?9i5)(r,ri of ilsj;1r1funn x{inor Mineral concession R.rlo*, z0l7}

rCIR ,n{rNr*c r.EAnH lilHlil.;ffih'-llltk,** t
M.L. No._ ZZt20t4 1 

ralrP" i?,''fu f*zst- ! eoat

MINER AL _ GRAN,* 
ru,, ...,,,ur{l.ii3 

I}6.p, *=_*

LEASE AREA - 3.OOHECT.

I.TEER VILLAGE * KUKER KHERA,

TEHSIL- BHIM,

DISTRICT- RAJSAMAND

MINING LEASE pERIoD - o6fiotzol7 to 0sfiorz067
period of soM with pMCp_ 2022_23 to 2a26_27

Il,i FAYOI"IR OF'

NIls Gefft Granite,
C/o Shri Sahu Yittrit Cr.rrtp;rily, tsehincl Anclinath Cglony,
.litiPur R0ad, Maclitn{arrj. I."ishangarh. Dist.-Airner. (Raj.)

TPARED BY
hrvi iMinipg Hngineer)

Glass Facrory Colony,

*a'.r/ Zrlr\r\,rr 7a LT I - f UJL

,OVr6&l fr. si ngh vi @ gmd i. com
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. \qw. zz/2o14, Fro-e rrq "€o,rfur rgffi ffi" nF .#d rflq

FORM.6

FORM OF MINING LEASE

lScc rrrlc 2l(2)l

This inderrture made tt,irCl-Wi-nfuday of ZO4|----berween the
Covernor of the State of Rajasthan (hereinaftcr referred to as the Government

'uvhiclt expressiotl slrall, where the oontext so admits, include his successors.in
office and assigns) of the one parr

person) (hereinafter referred to as tlne "lessee" which expression shall where the
context so admits, include his heirs, executors, administrators, representatives, and
permitted assigns)

,/
or,//

1/ilhen the lessee is a registered firm ffi *fttft qF{ w. * q-qrmirq

a6 tqa * w, imna m*o nxn+qa rror erqtq (Name & address of 't*t

partner) 160,.ftd$. qld 
"Fq-{

ftqmrra fumr srqtr (Name
and address of2nd partner)

(Name and address of 3rd partne$ ff
ft*er En( ftfrr fr +frd,q nrrf W rgz, qor{Qrr{ +6,.rfte. Er€ Tqr rs
q-ffrq ,frrrqrrd, frmr snsri{ (Name and address of 4rt partner) and all carrying
on business in partnership under the firm name and style of (Name of the Firm)qd frq tT€qs registered under the Indian Partnership Act, 1932 (9 of 1932)
and having their registered office ffn * Br( qrf,r qr$ft *ftrr" ffift t frd.
w+gv ts, TC{EI-R ,furn ra, fudrr e[-s+r (Address of the firm) (hereinafter
referred to as "lessees" w\ich expression shall, when the context so admits be

GI'I\Fkffiftqgq
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v.ya. zz/zo1a, froz q* 4o'rto *ut ftr$e .rr. 
; ..

deemedtoincludeallthepaftnersoftlresaidfirm,theirrespectivdheit*'

executors, legal representative and perrnitted assigns)

or

when the lessee is a registered cornpany .....,............... (I'lame of the company)

and Cornpany registered uncter 1956 (Act under which incorporated) and having

. its registered office at ................. (Address of the company) (hereinafler

r-eferred to as the "lessee" which expression shall, where the context so admits be

deemed to include its successors and permitted assigns) of the other part'

BACKGROIIITID:

, A. The lessee had participated in an electronic auction for grant of a mining

. Iease, pursuant to which the lessee has become eligible for grant of a

mining lease or had been granted a prospecting license.e or letter of intent

has been issued or mining lease has been sanctioned with respect to which

. 'the lesiee has completed the requirements under the Rajasthan Minor

Minbral Concession Rules, 2Ol7 (hereinafter referred to as the said rules)

Accordingly, the State Govemment is now executing this deed for grant of
a lgase to the les,see in consideration of the,fee, royalties, covenants and

agrgements hereinafter reserved and contained on the part of the lessee to

be paid, observed and performed.

The State Government hereby grants the mining lease for ffie mineral

_ q{ T, fuAn-ff{rrr, trq{rsfE-Td, nwrriE

rg.z.Iz q6e rrq Elordsr r6*d *q ftrdn rrilsq< d-c.F-m a.oo t€r in

respect.of the lands hereinafter described in clause i1U1 ana has/have

deposited with the Governmenr the sum of Rs. 45.000/- as security, Rs.

B.
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VTT VFI 2? / 2014, frr,z qrq qrnrhsr rsftg1 ffir 65-rfri{ -ffq

45.000/- as perforrnance security and

assut'ancg.

Rs. 90 000/- as financial

Now therefore this cleecl witnesses anci the parties hereto hereby agree as
follows:-

l. Demises:

(l) [n consideration of the rents ancl royalties covenants and agreements
hereinafter contained and on the part of the lessee/lessees to be paid,
observed and performed the Government hereby grants and demises up to
the lessee/lessees, all these mirres/beds/veins/seams of (hereinaft.er referred
to as the said minerals) situated, Iying and being in or under the lands which
are rcferred to hereinafter and subject of other provisions of this lease.

(2) The area of the said lands is as follows '(hereinafter referred to as the said
Iands or the leased area).

(3) The lessee/lessees shall hold the premises hereby granted and demised from
the date of registration for period of s0 years thence next ensuing.

2' Liberties, powers and privileges to.be exercisea and enjoyed by the lessees:
The following liberties' powers and priviieges may be exeicised and enjoyed
by the lessee/lessees subject to the other provisions of this leasd: 

: '

(l) To enter upon land and search for, win, work etc.- Liberty hnd powers at all
tir4es during the terms hereby dernised to enter upon the said lands and to
search for, mine, bore, dig, drill for, win, work, dress, process, convert,
cany away and dispose of the said minerals.

(2) To sink, drive and make pits, shaft and inclines etc.- Liberty and powers for
or in connection with any of the purposes mentioned in this clause to sink,

' drive, make, maintain and use in the said lands, and pits, shafts, inclines,
drifts, levels, water-wa-ys, air-rvays and other works and to use, maintain,.

debpen or extend any existing works of the like nature in the said lands.

tR_- s. s,s.?T*\->
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yq.w.22/2014, ftft? 'nq qa-{d.El r$Fv +{r*=e ,.\\ .

(3) To bring and use machinery and equipment- Liberly and power 
't ".1; -

connection withany of the purposes mentioned in this clause to erect,

construct, mairrtain and use on or uncler the said lands any engines'

machincry, plant, dressing floors, [umaces, coke ovens' brick kilns'

workshops, store houses, bungalows, go4 owns, sheds and other buildings

, and other works and conveniences on the like nature on or under the said

lands.

(4) ' To use water from streams etc- Lib'erty and power for or in connection with

any of the purposes mentioned in this clause but subject to the rights of any

existing or future lessees and with the written permission of the Collector to

appropriate and use water from any stream, water courses, springs or other

source in or upgn the said lands and to divert, step up of dam riny such

stream or water course and collect or impound. Any. such water and to

: , make, construct and maintain any watercourse, culvefts drains or reservoirs
:i but not so as to deprive any cultivated land, villages, buildings or watering

'i places for a livestock of a reasonable supply of water as before accustomed
nor in,any way to foul of pollute any stream or spring provided that the
Ies$eeflessees shall not interfere with the navigation in any navigable stream
'nor shall divert such stream without previous written permission of the
government.

Restriction as to the exercise of the liberties etc.:

The liberties, powers and privileges granted under clause z are subject to the
following restrictions and subject to the other provisions of this lease:-

(1) The mining operations within 45 meters of the public works etc.- The lessee

' shall not carry on or allow to be carried on, any rnining operations at any
point within a distance of forty five rneters from any railway line except
under and in effglsRce with the written permilsion of the railway

inistrati r under or beneath any ropeway or ropeway/-
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'rT.q?{ zz / 2014, fiJ-qz spy qmrtisr qftq rnfa ilfifia .flH

or on behalf of the Government regarding the use or employment of such

'u'ot'ks, 
plants, premises ancl r,iner.ls:

P'ovided trrat fair corlpensatinn rvhich
agreement by the Gove.lr,ent srra[ be paicr
danrages sustained by hirrr/thern by reason
ot' powers conferred this clar,rse :

Provided further that the exercise of such powers shall not determine
the said ternr hereby granted or affect the terms and provisions of these
presents further than may be necessary to give effect to the provisions of this
clause.

I l. Security ancl forfeiture thereof:

I; The Government may forfeit the whole or part of the amount deposited by
the lessee/lessees as security under this Iease in case the lessee/lessees
commits/commit a breach of any covenant to be perfonr:ed by the
lessee/lessees under this lease.

2' whenever the said security deposit or any part thereof or any fufiher sum
deposited with the Government in replaconent thereof shall be forfeited
ttnder sub-clause (1) or applied by the Govemment in satisfaction of any
dues of the Govemment under this lease (which the Government is hereby
authorizecl to do) and the lesseeflessees shall immediately deposit with the
Government such further sum as may be sufficient with the inappropriate

' part thereof to bring the amount in deposit with the Government up to the
limit as mentioned in Rule 19.

3. The rights conferred by this clause shall be without prejudice to the right
conferred on the Government by any other provision of this lease or by
any law.

of dernarcation report to be annexed)

shall be determine in default of
to the lessee/lessees for all loss or

or in consequence of the exercise
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qq(f, 22/2oM' Frq?-c ilrq qoasgT ist=Iq

In this lease unless the context otherwise requires'-

1.'Departntent'meanstheDepartmentofMines&Geology'Rajasthan'

2..Director' means the Director of the Mines & Geology' Rajasthan for

time being and includes any officer authorized by him to perform any of his

functions.

3. 'Government' includes an officer of the Government to whom any power of

the Governmenthas been for the time being delegated'

WHEREOF this indentirre has been signed by the

->-r'-
im'gw;
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llriJdccrl uf'p*r*i.'"' .--i* .{-' S"pr"nrbcr, 2017 arnorrg:-

- l.,lrri llarur Srvuro<tp lvlani.r'i S/O Slhl'i Kishan Lal Mantri aged about

:i(r yr:li:1, Itcsi<lcirt ol' i(r0 't'ilal< ]'larrat' Warc{ No 42 Ncar Balaji

lerr:nic !l<grlir.: Krislttti: \.i iitar' :.rl:,tcllltqatt.i-Kishangarl-r Distt Ajmc.r

.i1151:0 i lrcrc irl alicr lo !'il r.'ltllcii ilr'; " Corrtinuc I)irrl.ncr

,Slir'i i,i:t$u l)ritltd-.lr [i1[rt':: S/O i]l:r1 i)rabhrrlal Kabra agcd about 46 
.V\

,i r:iir.:i. !li-,siclcrrt oi' I I /. l)i::liricli ('olr:n;; ir.,larlangalni-Kishnngarh Distt '
ri.;rrr,.:.:,5:littl ircrc irr ulir:i.to [,r: cLliuil tlrc "(]onti:ruc I'nrtrci" O]-\*

.lri::.i l'1.,'3.1:il irtl!'lilr' (ilu':,. !ii() lillt': :\\:tt1i ('l'lellrtl (i:rrg', :lJ]ct! al:out il ! D*,' n
'' ::::.. ilc:.itlcnt ol' l'';:. ll.itllsilrlrtt . iliink iitrirct Wetci N'': I'E tt 

t;!
I.kirt,-iru:,rir:i-Kislrarrarlr I)istr .tr.ltrir:r' i05ti0l itcrc in allcr to bs callccl ry
llr.: "('rrr.lirtuc l)ltrtrrcr'" .\ :_. - .,.-...t ..!-... q
\.lr.s. (iidsi l),:vi wi() I')aval l(arn (iujar ag.cd airout 36 Years, lt,
llesir!r::rlHol' .l(i. Sclrool lr.c l)ass I'.h:rtoli 'l'r:hsil I(ishangarh 30581t ,ry
irclr: ,rr u['r,:r to bc r:irllcti iiti: ".loitiirll'. ltlt'tnci' fr \

\8hcrc 'l1c ilht:'.'. ,';:tt'lis:; 11.c, I ',o i t','t)r(: ca.l'rying nt', bt''tint" T )
.iiji: l)lit'ulc;ship tiur:tl rlilrcti !.'.11.:X)l+ ir !',as lrccn dcciclcd tO 

^ir..rir..:,il!,'i l)rl.;:r,i l{,r'r:r (irr.i:rr. rr,.c i. ():1.04.L01',i'.o d'.tc 1o dce.tlr attci /
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\&,lrcrcils irr orclcr to clc ll nc lhcrc :'(ispectivc right.s ancl

,i,.,,' rl-.'i" rlr,,.rl rrl'rr:rr't nr.r'qlrir-l hlts lrcct'l cxccrrtcd and bOth thg
right.s ancl

t,!riigltt?9rr tiris clcr-'rl ot' p;.lt't nu'.slrip hlts trcctl'cxccrrtcd
plrtics6tgrucd trl' lltc IoIIorving tcrttrs & cottclitiot'ts:-
:l'turl tlic narrrc ot'tltc llrnr slial.l bc M/S (ienr Cranites But partnels

rrith thlirconscttt ntilv cafr)r lrttsitt,:ss itl itlty othcr rianrc ol names.
'lit:r rhc llrnr is cltrtf ing otr its brr:;ittcss viclc carlicr cieeds but this.-r,,"-,,r, l"]..
,f .-,i ,,rglf t,c ct'l'ccrir,c ll.orr: 0L04.1017 c.q. R-r.rrr*\, kr.r\'/ant-5I.5i{{\ 

y_'"; *'ic.:tl.'*Ellt.,ccl'l'cctil.cll.orr:()L04.]0l7c.q.R.t.rrl*\,\.rr.i,Effiloto<t'r'6c . ' i lill:iiJ',;;J'';;i';;,::"]j,)i,:il,::;.',*'l n. .t C/o Srrri Sar*r Yatra ft*f ' ;

( 1r. (rfll r\rlirrlth ('olon.r,Juipur l(oatl l\/aclangan.i- Kisha.ngarli but it

-'A rrur.1 irr,l:rl, arrl'otirr:r'placc or placcs as ttgrccd upon lion: titne Lo lime.

rf,1} I l'hur rlfc.busincss o['th,: lrrrrr has occn rntl slta.ll bcr o[Manirtacturing
n- .Y..tff i',ti irrrrl \lir',inlr trl'all liinthi ol'i\4arbl,-' illock (irarrtics lllocl<. slabs andL6 -.t/ iii,..s. {,,r,,,',,i .storrc urrrl inirrcurls }rtrrclursc itntl salr: tl:,:rctll'ancl slrclr

.'.'! otltr..i lgrsirrcss as tlrc l'tilrlricrs rtr:ty rrrtrtttitlly'tlc:cidc liottr titlc to tittrc.
i;; i llrlt tlii.t)ropcr books ol'accourrtr; shall irc rnairttaincd and kept at tltct.t.t ) lltilt tll,J pfOpCI D0OKS Ol ilcc()tlllli Sllall t)c lllrlllltalllc(l anu Ks[)l

, 'a'.(.'\ ;:rirrcipfirl lrlacc ol'busincss and sirntc shall bc closud every ycilr on
, , I\ il'' i\l;rt'clt, Wlrcrr tlru tlrrfll ilccoultls slrall l'rc drilu'n rtD.

f .\\ 7 (r l'lrc ,,r8.ss,,,'r r:uiritul as rvcll ls lirrlltcr'litttcir; icclr.tirccl lbr thc pLlrposc

,/ /rl t,l'tirc iiarrn.i.*l',ip businsss slriill t:c r:ontritrrtLr:ll b1'thc partncrs in such

{ ,<e: * ,,,,,,,,l.Fils rlriry'bc nrr,rtually agrccrl urrrort by anci bctwcen thc partnet's^( A nr,rrrrrcFils rlriry'bc nrurtually arg,r'ccrl r"rtrort by anci bctwcen the partnersvt
\/\ ,4f'. tl lllllllllurils llliU'DC nlLltuAlly i,lgl'cc(l LlDOll oy an(l octwssll tns PattIlEIs

{" /!fF;. lirrru tiiuc to tinrc. Irrrcrcst (r) l2% p.a. or' such ratc as may lre
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al'td or loss ol'thc parlncrship busincss as pcr thc accounl,s

by thc partners after defraying all the expcnscs rclating

irrcluding rent, salarics and other establishment cxpcnscs

irrtcrcst and rcmunera[ion payablc to thc partncrs in
rvith thc clccd ol'partnership slrall bc dividcd anci
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".\ $ September, 2017 :i,{ "ffiJ}.i(+: , "':'Y:'ii'Y
2. ?.t-Lrt' N z- Kl-^"-'XAd3

ffiW *t=+k
)
)

t&p"nqrc
I

distributed antongsl, partncrs in Hquial proportions t-

That rvith the mutual consent tfic parties, new partncrs can hc

admitted in thc partrrcrShip & with thc majority decision thc partncrs

may be retired.
'l'hat the [rrrn shall not bi at will and any changc in thc pamncrship

deed can be madc only with thc prior pernrission of thc financial

institution during thc currency of loan.

That any dispute by any controvcrsy arising out of thc busincss shall

betelcrrcd to arbitratiott undcr thc arbitratiorr Act. 1940 incltrding it.s

statutory rnodification thcrc of.

l"hat in casc of dcath o[any o[partncr his lcgal ltcar or rcprc:;cntativc

shall be admittcd to partncrship with samc tigltts & obligation
'that Onc or more lSank Account ol'the partncrship shall bc opcncd

and opcratcd upon busincss any ofpa(y.
'l'hat thc subiccts to ahovc thc provisions of thc Indiarr parl.nc:'s;hip ."

Act. 1932 shatl apply to all inatLcr.s, not spccificd in this dccci of
partnership

It is further agrced that if any of the aforementioned clauscs of
thi! dccd of partncrship arc found inconsistcnt with thc loan
agrecnicnt of any financial institution , such clausc will ha:,ic '-'to ci'['cct

. during thc-'currcncy oiloan lrom thc financial iristitqtion

-.,..-. . -' ..Jn witncss rvhr:rc of the partners have set and subscribcd,l'
';\'ii;ir';"ip"Jiiu* hanct ar r./aclangani - i(isharrgarh this 8"' ilay o[ '

ffi.ffi
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relevant ,financial
r amendlnent there of which may be in force in the relevant 'tinancial

,\;;;;'l;ii';;;;tl* to the partncrs on the 3'o:T -11T"111?^:",:l:i*llr.ai, ol'the amourlr of the panners such interest shall ,be"calculated

i'.i,,iI$ff and credired ro rhe account 01' each pamner at the close of the

--:;&y u..ornligvear.
ffit 't'hat allttie parties have agreed to work in partnership firm as working

partners. It is hereby agreed that in consideration of devoting their
time and attention to the business of partnership firm and working in
partnoship ttpy shall be entitle to draw remuneration as under: -
(A) l'[c -\'crrlv remuneration payable to each of partner shall be

ggLs:u-[llr:d::
Pbrccrrrug..: ol' income of each accounting period in the fbllowing
manner:
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tn Casc ol-prtrliI up to
Iq -AUcr Ca$os

Irr rcspcqt tll'inconrc

Its. I , 50,000/- iOOZ, thereof ;

P:
0f lirms 3,.00,000 30% 30% 30%

. ,K*- 
-f:.--.tl;i, ()l'lncome ''' ZOd/o 

' ZOyo ZO,,o

l,F,*:;: i' 
tai il;or thc purpose_g.r,aggr" ciicuration in.#" ;r,ail be cornpured as

Lis*ii;,*rrlEl1L'iii,'i,"itJ*,?i:l-::,"*t-:i,ll,;;;-;".d;;;;
frril;,.,i:of(;?St*::

any oihcr,appli cible pioririon'.r ;;;#;Iffi.';;rv. vv lvl

W,ffiT#:":lr L;:T,",X:*:T_;;;
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